Detes......2.6./0. 29/

PARLIAMENTARY DEBATES

{Part II—Proceedings other than Questions and Answers)
OFFICIAL REPORT
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HOUSE OF THE PEOPLE
Wednesday, 24th March, 1954

‘The House met at Two of the Clock.
IMR. DEPUTY-SPEAKER in the Chair]
QUESTIONS AND ANSWERS

(See Part I)

3 P.M.
DEMANDS* FOR GRANTS
DEMAND NoO. 22—TRIBLE AREAS.

DemanNDp No. 23-——EXTERNAL AFFAIRS.
DeEMAND No. 24 CHANDERNAGORE.

Pemano No. 25-—MISCELLANEOUS Ex-
PENDITURE UNDER THE MINISTRY OF
EXTERNAL AFFAIRS.

Mr, Deputy-Speaker: The House
will now proceed with the considera-
tion of the Grants for the Ministry
0f External Affairs. Mr. Basappa
was in possession of the House yes-
terday; he may now continue.

Shri Basappa (Tumkur): Sir, ¥yes-
terday the House had the privilege of
hearing our Prime Minister on the
critical international situation. He
was pleased to tell the House about
the horrors of war and was making
a powerful plea for world peace. In
that context, I was just considering
thow far the United Nations Organisa-
tion was helpful in bringing about
world peace. I was also telling this
“House how. unless this international
organisation has within its fold all

-'Mov:d with the previous sanction
«©f the President.
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the different countries of the world,
it will not be able to fulfil its ob-
jects. If we go through the proceed-
ings of this international organisation
we see that many vital issues are
side-tracked or are not fully consider-
ed. . For instance. when we referred
the question of Pakistan’s aggres-
sion on Kashmir to this sovereign
body, its verdict or solution has not
yet come. They are still considering
whether there was any aggression at
all. I would say that in this organisa-

tion all such vital issues have not
been given their proper attention.
I wish to say that if this interna-

tional organisation wants to fulfil its
purpose, it must include within itself
nations of the different parts of the
globe; then only will it be able to do
its duty properly.

Coming te the question of our Ex-
ternal Services and the Embassies,
we have been told that they are doing
very good work and have raised the
status of India in the eyes of the
world. It ig true that our Vice-Presi-
dent. Dr. Radhakrishnan, when he
was the Ambassador in Russia, was
gble to interpret India properly to
that great country. though we may
differ from that great country in
several respects, still it is an important
country in the world and it was right
that our Vice-President, who was then
our Ambassador, was able to interpret
India to that great country.

So far as the U. N. Organisation is
concerned, one of the Members of
this House. Mrs, Vijayalakshmi
Pandit, has enhanced the prestige

.
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{Shri Basappa]

of this country in the eyes of Ame-
rica. I must think that our Ambas-
sadors and External Services have
done a good many things but yet
more things have to be done, be-
cause, I feel that in most countries
the propaganda that is being carried
on against India should be subdued.
India stands for neutrality and world
peace and these things must be incul-
cated in the minds of those countries
properly. How far the rest of our
Embassies are doing this work is
not completely known. Therefore, 1
would suggest that as we have Com-
merce and Industries attaches in our
Embassies, we should also have
Peace Attaches in all these Embas-
sies so that_they may interpret to
the world what India stands for.
In that way, a lot of propaganda
should be carried on through our
Embassies by appointing proper and
capable persons, and not persons who
cannot interpret India properly. Such
persons as know the conditions that
exist in India must be posted to the
Embassies. so that they may fill their
posts well.

Another point that I wish to speak
about is the border security. Our
Prime Minister has told us that the
policy we are pursuing has been
¥ielding very gouod results. because
in these vital matters of security,
we have to be careful, tactful and
wise. and it is better to use the me-
thod of persuasion than of repression.
A number of questions have been
asked in the House as to what
we should do about the missiona-
ries who are doing a lot of propa-
ganda there. I urge upon the Gov-
ernment that they should take serious
note of the work of the missionaries
there and do something in  the
matter. I am afraid they are creat-
ing anti-Indian feeling, and if some-
times we hear from that quarter a
demand for a separate State or
something like that. it is due in-
directly to the efforts of the mission-
aries. So far as our Kashmir border
is conrerned. we have to be very
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vigilant. Only the othrer day some
Members of Parliament had the pri-
vilege of going to the cease-fire line
on the Kashmir border, and we know
what an explosive situation exists
there. As America has now come
forward with an enormous military
aid to Pakistan. our Kashmir friends.
should be looked after very well by
us. Agamn. a number of Qquestions
have been asked in this House from
time to time about Indo-Pakistan
border riots and border troubies,
about our cattle being lifted away,
our men being kidnapped etc. How
long are we going to tolerate these?
So far as the border incidents are
concerned. Government should take
stringent measures to see that such
events do not occur in future.

I do not want to take more time
of the House because yesterday L
had spoken fcr a few minutes and
I know that the time of the House
is very valuable. but one important
major issue that has given room»
for some controversy, though not a
full controversy, is that on the mili-
tary aid to Pakistan, a discordant
note was uttered by Shri Jaipal
Singh the other day while speaking
on the General Budget and 1 heard
it with great pain. I should repu-
diate it and say that after all he is
wrong. What is the meaning of say-
ing that we were wrong in protest-
ing against the military aid givemn:
to Pakistan? We were certainly
right and the whole world was be-
hind us when we said that the mili-
tary aid to Pakistan should be con-
demned. He wanted to argue that
we have received economic aiéd and.
therefore, we should not find fault
with the military aid given to Pakis-
tan. He has mnot understood what
‘“military aid” and ‘‘economic aid™
mean.

Mr. Deputy-Speaker: The hon.
Member has exceeded his time and
he may therefore finish his speech.

Shri Basappa: There is no ubject-
tion to Pakistan developing its
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military strength in the normal way.
Our Prime Minister has told us that
military aid in such enormous quan-
tities given to Pakistan will certain-
ly bring concern and fears in the
people here and we also see In the
world a commotion on account of
that aid. Even if assurances are
forthcoming from the great President
Eisenhower, we know how such
assurances have been kept up in the
past and how difficult and impossi-
ble it is to keep them up even with
the best of motives.

There is another point that I wish
to mention...

Mr. Deputy-Speaker: I cannot al-
Jow even a minute more. The hon.
Member has already exceeded his
time. [ now call upon Dr. Khare to
speak.

Dr. N. B. Khare (Gwalior): Yes-
terday 1 interrupted the Prime Min-
ister and put the question about
disbanding the army. He perhaps
inferred—and inferred wrongly—that
that was a suggestion made by me.
It was not so. 1 was simply putting
the question to seek enlightenment
from him on the problem of the
army. 1| remember that once on the
filoor of the House when the Prime
Minister was speaking about the US.
—Pakistan Pact, he said that he
would welcome the normal growth of
the Pakistan army. but he was
against such a growth by adventi-
tious means like the American aid.
I fail to understand why a person
who is welcoming the normal growth
of the PaKistan army, which is our
enemy country, should not take
sufficient care for the normal growth
of our own army! He ridiculed the
jdea of the army and he said they
are not geing to be used for digging
trenches for civil defence. ¥e said
that in modern warfare of atom
bombs the present army is useless.

I am sorry to find that my hon.
triend Prof. Hiren Mukerijee also
toined him in this matter.
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The Prime Minister and Minister
of Extermal Affairs and Defence (Shri
Jawaharial Nehra): If I may inter-
rupt my hon. friend. I did not say the
present army was useless. I said we
did not wish to waste them on unne-
cessary activities.

Dr. N. B. Khare: This does unot
satisfy me at all.

My hon. friend on the right, Mr.
Hiren Mukerjee. also perhaps sang
in tune with the Prime Minister, a
very rare sight to see, by quoting
the Sanskrit sloka—

forae oty a9 a9 awEsIaw

He ridiculed the idea of Kshatriya
balam, or military power, and extol-
led Brahma balam or intellectual
power or knowledge. 1 tell him and
tell both that what I understand by
Brahma balam is not that limited

power. What I understand by Brahme
balam is!

WA ALU ASTF BT FITHT: |
= aregfaw, @Ay wOrRfy
TUTT

Even Manu has said:

ugex fg AT @EW PTEIA F3qd

(The world takes the right path only
by the fear of the rod).

That sentence of Manu can never
be disputed by anybody.

I ask our Government: if you stand
for non-violence like this and ridi-
cule the army, why did you take
police action in Hyderabad? Why
did you send your army to Kashmir
to fight the Pakistani menace? Why
should you call out your army ip
the Streets of Bombay, Calcutta and
elsewhere to shoot people, anti-social
elements, who gather in the streets
for destruction of property and life,
looting and rioting? Can you rightly
do s0? I am not against it. If
people resort to anti-social activities,

.
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they have to be dealt with in this
way. But it is use of violence.

Sir, I may tell you that world lives
on dualism or dvandvam. There is
no single thing in the world; every-
thing is dvandvam; light and dark-
ness, day and night, good and evil,
Pleasure and pain, grief and joy,—I
can give any number of instances,
and also soul force and sole force!
Both go in conjunction; one cannot
function without the other. Know-
ledge without power or force is in-
effective and impotent; power with-
out knowledge is brutal. Therefore,
a real Brahman should possess both
—by Brahman I do not mean a limit-
ed caste or community, by Brahman
I mean an enlightened soul, nothing
else. ’

I, therefore, plead with our Prime
Minister that he should take good
care at least about the normal growth
of our army, if not by American aid.
The world is poised for a war and
we cannot remain like this. Other-
wise, we will be regarded as impo-
tent people in history. There is no
doubt that America and Russia, or
the group led by America and the
group led by Russia. are poised for
a war—a major conflict. Portents
are there in the horizon patent for
anybody who cares to see. There is
no doubt about the fact that both the
Powers are Imperialistic. ‘The
United States of America was in the
first instance established as a repub-
lic of thirteen States on the shores
of the Atlantic. In the course of a
century and a half it has developed
into a nation of 48 States. As a re-
sult of the First World War it took
the German islands in the Pacific;
in the course of the Second World
War it took the Japanese ones and is
now using some of them for atom
bomb experiments. Both these
Powers have got the desire to con-
quer the whole world, or rule over
the whole world. 1 feel certain that
the day is not far off when these
Powers will engage themselves into a
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conflict for world supremacy, —God
forbid—I see portents of it. In this
context I absolutely agree with the
policy of neutrality—I have nothing
against it. I only plead that our neu-
trality should not be of the football
type, fuli of air only, to be kicked
by anybody who wants to kick. It
should be of the steel ball type which
is used in putting the shot. If that
happens our neutrality will be res-

pected; at present it is not respected
at all.

The question was raised about the
Christian missionaries. I asked the
Question; it was parried by saying
that it did not arise. It does arise.
If American observers in Kashmir
are not regarded neutral, I certainly
say on the same analogy that the
American missionaries in India could
not be regarded neutral. The con-
versions that take place are not
conscientious; they are only seduc-
tions by temptations. They must be
halted; otherwise it will be a danger
to the State; it undermines the loyal-

ty of the persons concerned to the
State.

There is a paper, the Christian
Science Monitor in New York and
one Bishop Picket was sent by them
to meet our Prime Minister. It was
reported that our Prime Minister
said; ‘So long as T am Prime Minister,
I will not interftere in the activities
of these missionaries” I hope it is not
true; it may be only a Press report
—I hope it is not true.

We are neutral. Holland was neu-
tral in the Second World War. Re-
member Holland., remember Pear}
Harbour and look at the fate of that
neutrality and beware. I am saying
this about the last war. In Kashmir
matters. I can say with legitimate
pride that all our forecasts and fore-
bodings have come true. It is time
the Prime Minister revised his policy
and withdrew the question from the
U.N.O. and then decide what should
be done for the Kashmir State. I
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would certainly say in two  words:
attack it and attach it, and nothing
else.

I should say the same thing about
Goa and Pondicherry. He expressed a
devout hope that this question of
foreign possessions in India will be
settled peacefully. 1 entertain no such
illusions. I know there is bound to
be a conflict and there is the backing
of the colonial Powers. We see the
war in Indo-China which is also
backed by the colcnial Powers. It
is futile to hope that it will end peace-
fully. I wish it is solved peacefully
but it will not be solved peacefully.
We should be prepared for the worst.

Something was said about 200
British officers in the army. Some
questions were asked on the floor of
thhe House. Some secret information
was conveyed by a British army
officer to Pakistan. It is very re-
grettable. This shows the laxity of
the systern and this should be reme-
died.

Then, I want to ask: what is the
use of remaining in the Common-
wealth? Even the British Govern-
ment supports the Pak-United States
pact and wherever we go in the
Commonwealth, we are not at all res-
pected. In Australia our position is
the same; white Australia policy is
continuing; in South Africa it has
become worse. Ceylon, that litile is-
land that sits at the feet of Bharat
Mata—is acting defiantly and trying
to curtail the rights of Indians settled
there. The recent Indo-Ceylon pact
is nothing else but a carte blanche
for that Government to oust Indians
from Ceylon as and when they think
it convenient. We are not at all
happy over it. It is time that our
Prime Minister revises his policy and
takes stock of all these things.

In the end I must say that if any
danger arises and if the country is
invaded from outside, in spite of 11
our differences, we will stand be-
hind our Prime Minister in a solid

. phalanx provided he strengthens the

24 MARCH 1954 Demands for Grants 2884

Y
army and moves in battle array. But
if he does not go to battle and wants
us to be murdered non-violently by
the enemy forces, surely it will be a
most ignoble thing, and we should
oppose it.

Wz niferr @ (HeoT-sSwegl—
zfEgor) : SuTeww AEEY, WEl aF gAIQ
F2farw T &1 T39-9 € ag T sy
& 5 & saoT T ¥ & =T W
AT W@ E |

TMo W At fag (IeETE—
TfEor): ady oy "o €

a5 wfarx vw : o9 a9q 3=

| widgardr WY 3w AR 9% §lg TR G

I 999 AW { TGHT AHGS 9T | HIT 6T
FUTY ATAIATEY 47 TAFT FE ATSTAAT
FWX 9 IT FHT WY F z@wr
T 9T | FEST RO § |
garQ d¥fgw Afx =g dfawar #
Fx et € SY Afawar wEaw
F T wiTslfars Jaar #°F T & €
IR T ag gwrd IO & 99T
FES &1 g Afk IO S W S
T AR AT FTS TN S F O wgrenr
Tdy F 597 sem? Y g I <@
a7, AT & g @ 9, ST Ty
& T T FEET AT SEEE Sy
THY FT AT F W@ & | 39 Afawar &7
fr St gt depfa 9 A & & geEy
FTEIE ? IEET qSHT W E I
qae & At sy a=g &1 g i
& TraT A ey, 9w g fawr &
ST 9% T I g0 TP AT T
& a9 AHAFT AYWHZT AT S AR AHF
T & A A 5@ & X §
Y T 919 § % ot g SrFaETh
T W7 @ A &7 T w=H =
g1 T 7 wwT R, w_fod § oo

»
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[@= mifa= =ia]
F1E TrgIrz [ OFT Jare &g
T IFT AT FIOT € | IHHT FT
g & v ¥ = @Afa &1 e
Hfed ¥ o1 § & s = §
SHFHAT WY gETd @ AR ¥ oawr
F aveq g, 9 |1 fy gaErhy Aifw &y
areTE T £ 1 ¥ &Y oAy e
a7 fapfa &w #Y a1 0 F1 A E,
FE I el &1 A € @leR
Ffy I TeRT Fga § A fre farsdli w1
A IEFT audT AT Y wfed | mfed
gfe srer FOTEEYT gATH §9 Aifa @
G FQ &, dF Sar 7 7 sy A
T, @ I 1S FTHATE [ FT AT
& g 1 g, T ava weeE fr s e
AT FT ST ASHT qq H1 A 9T AT
I A 98 AST WEHT Ag) FEgo™T |

g% aWAg wIEq o 9T AT E 7

ws Wiz g :  fow gwm
oI § I @8y WY g4 'W Aifa
=7 Fga< fFar a1 1 &I ofY, @y
29 ¥ gvog W, g9 S H@ifT T S
O FC R E N I T gL TOEIA
2R g4 i dfawar F wrow gL I
ATATE F &= AT | AV ATST T8 g
F AT THTA A ATATT A FHAT
R TEE 1 F g =g g o ww
Fut §, I ¥ ¥ FIrE FT WA g,
Tt 2Et T gfaar & faw faw s
T WIT FY, G FST 7, T AT
F grm faerd g, 1€ 9 & ammA
fard aF + gw &y & gma &y
faardr 9 gu 1 e g9 fae west
7 pifeeaE R sRferT F g9 s,
it TaElY, ¥ faore srarw 9uTs,
T arqd Nt ® o SR sET
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FATET § fgoTs fady 4 s 4 I
#r forag 78 & @ | oY @Ew g
F qX AT AT A Fgd AfT® AT
armr g

AT AT gfAAT FT T TS &
g ¥ oy 3@ F AWTE | gy gfar
St Y EY 7 W9 gS &, uF srafewer wv
T HRX OF & FT qL, T T FA
FHE & W@ E, W ST F I
I AFTL FT F1E AT ATIHT AL 23T
7 gfeimr & v R | F
ATIHSS | T FAT & gL 2T & a0~
wes ® fraar &% € ag e o« aeH
g e o gw i A s € ol =
faat #r feufa 7 3= €1

99 T & % a1 FgA F NG
frar st gaw =T BF g@d ST aa
FEY wg 3% A=t | faw v gas
g AT ey A7 fF 3o s YT Y
FIF@T # SgFT Teg A {0 O A F,
ar sraforer aga forer o) et g
Zar fF garQ a9 SS9 99 gfg 3=
&Y ST a7 FifEr #F o s e F
T g€, T fael F g, A
TqF S F T, g I AR qUTd
Y Y gt 1 e Fifar w7 g3 5w
FOAF ¥ gET Y, ST gHA AF AT FEl
A &9 aga forer 1 few gwa FJ=w
fe ady amg o o9 s @Y I &
A faer & IO it # ssrd
UM EE 1 AT gW Fga & o srafst
F]Y Y qrfeEETT 1 B FgEET € T8
7 uferar & a0 & foF SO §, T g
fod IagFa § N 7 aifreT & &8
& SugEa &\ aifreT % F To I

g Wa ¥ & | e gt arfesT |§

T gem 7 @ ag A€ wEw & ogAr
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arfesar 7 S feew S w8 aE
¥ g & SuwT g= FIIOU AR §, fwA
# 4g FER T AT HAA= FLT g o wrf-
T gfesw SR & g F wrem
F uF Frew sRfEET AT afera w1
g gusEr Ay €

WA, § AT T ST g
gfraT § 91 @ § 91w 3% 38 gfe
I TE ARRIT @A A § | 9
TTo @ dTea ¥ 39 Fg7 ¥ 7 s
€ g v 4fF serd g W@ &, wufed
T @R AT § 1 g F e
oftadT wwr QT @ 1 st F
| wr £ wew i B ew
29 N W 5 ofmdT gam & ar
| 7 wF efagiReT O § fr ow
IRMTE FY W X G| I THG Sy
HEH ¥ R ARRE w0 '
X} FHAT THAT EEA FEHT AT IS
I FE qEF T gEm, Wit
g gIY A HEAT ST 97 1 I9H 9f-
JIT AT

@mm:wwwl

& Mfey 1w : TR TS ATE FS
& for QmT Y 91 | SfFT o www gar
N wraem 91 i form www w sy & o0
Y =T AT AT AT ET L IW 9
et # war o, DFH FoTAT A,
AT FY FOIT A ITT A1 1 AJTHAY
s ST § 1 Feg 3T AR A F
AT Y AT AT FET @ AT o
fag gug ag TETHT 7Y AT N ST TR/
ar A g Fomag ¥ stfas 1o
ed 7, 78 g9 ¥ wiafesw sxfe amw
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ST 97, [T IGH TR 5047 T8T A
wyE TEAT AT 1 AT GHY AT A& &
&Y g wEAT FF o ghaT I=dT W
F 1o q oF qodY W &, 7 59 a1a F7
WAt oTFET | qH afereed ag g B
wl TF FIE 9 S @ E 1 Ak
T FY 78 TET AT & A H 7K AT
Y Sffaa AT § @Y seTs gRE ¥ ol
== a8 a%dt 1 fow qua arex §N1R
gt o, 99 aag AL 7 I v fF
Tt ¥ Ozw AW SN faewes TI0d
g &Y 9T | gafed & Al g %
ofg gaTh ag SE TSl gT € IV
graEa: B8 Er W a A ey
TE T G W BT g FAI-
ﬁaﬁézﬁg‘@am‘n

& arEt § ¥, JIrEAA AEEd, T
FIE EF TS &, ATAT T HFAT THISH
w1 T g giee o1 41w H =T &,
s afz 7o DT T TE & aF SIS
T SNy, AT AEY AN Fo L F A
AT g AW T R R wrh @
TATIAT J FT AT |

HTA FET A a9 & FE FwAqT
s AT & | IR AT 1 S R
Hifrd Fgafa @ Afe &1 Tl
FEET gRIT arA T qfw ¥ a%
Tr s o AR fREF F T w W
g aed W e @& fr g wie-
qut vy & T weEew | o w9 AT
g1 s qfeg AT w®E ?
wfe & fr swrT Tl At falt wE
z}gma‘ﬁra’a'ra‘fémaﬁ'%m
F g g gfea GET AT 99 0
o WHE T TAT § o Wi qfw 7 4
frfudt ¥ w=E aga faat aw &% aff

2388
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[&@s fax 2]
@ TF A1 IAFT wika ¥ oo fafewa
g1

gfrar 1 g feed gwk e & s
R § 1 OF FHET F awer §
AN gEd N N gLy afwy ¥ aH
#Y gHeaTd | HIET § AT TS &l @
g, =2 ag NFaT ¥ &1 @r &, G T
oforor T ® 0 @v <@l &), 94l
FfFT ® gHEAIG g AT
zfger wfwT ® & ™ O A
FE A A W AqAS § 707% F I«
Wt 95 & | § gAeT W 9 | qwl
9 qTAE OF HH QAT E | IThT q&aT
OF ST § A [GE FT qEFT TQGT
qT IR ST & | % ST @A A ™
arg FT Sue frar fa oF e A=y
1 IS FT @S, ST A qET A T
¥ X o H agi T [_AE ®OIT
AT FH FT ATIEwAT & O AfEF
39 9 | IHOET F Agt WA TS F
THF F AT § Fet I IAFT ag F
frarfaat #1 amfaar & sfex =
T $7 gWT S HAT & 7 ATH ALV
@ F SR FS A& A I&@ I
afgsrc Fgi ¥ frarfaal w7 &
g3, T8 @ 98 F [AET ARAEI
a aR a> § 1 T gw A
grar afeg ® A foar s g1
o foa T gHT N9 WA /@ F,
sk IEA faege o= wgn, 7 Ag
ATAT FF HITHET 9T 309 q9 ST FT
gear afcag 7 wfafafaes w1 859 €,
o roa DT & | grar afwg 99 9%
quf afeag & & GdY, 9 aF AT FT
gean afeg @ = four @ a1 4
TueaT & ST T guETEl #1 g [rf-
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qof 0% ¥ e TRy &) T ey
X HETSY SW H Og Fgraa 1T
sfag & fis : “eew 7Y T &7 afk
T dF A T @ e et
T ¥ et arr adi &1 dur 7
g WY ¥ THT g AT @ AT W FEAT
aeaT g fr w9 9 o & o F
FHT= FY FE T AL AT fEA
faw v w uoFifas @ € g7 WY £5
frag oy g rasd § T 7 3 0w
e @ A F FL Y w@E aw w7
ST &, 2w ¥ ww fmte ¥ F &
T St s ¥ g Sfaw Afa
2 fot F 2% |9 % ¥ FI9 F KA
g gard Sfow Afe o Sify @
ooy =ta, ST qEl, gETSETEEl,
grrratfaa, fewg T, 97 99, TH T
afceg Tt X fes @ 93w §
I FY IFYT & H TF ary faewl
FTH FCO ATGR | HE @ T FT
fazara € Fr afs ga g7 fas <57 @At
| TR FER A g AT 2 | S fawtor
ot HT I HIC AR | F GEATT BV
W IR s w0

T F H T aATT AT Fg F AT
AT GO T ATGAT g | &fors s}
ST P awSaTEil #Y a¥er afs T
Tt 7 swwear W@ A av ¢ st
X FEH AT qg AEar #v fane
T &1 gurh 3w Ay war wwT
HAGCA FTAT ETE | & T AT FQ
g fr a3fow Nfa & gvaw § quar T4
TETT FT T OO arat F gra™ H g
afors s | T w7 SR SEY a|l &
NS 7987 JAY T g7 &9 § o
gr S 7 faw o9 9 @ o
g @ AN F oH™ T WY
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FqdT aFEr feEe  #1 a¥ar AWy
FHAT ARIT IT T I | X W
THIT T & $L AT F TH UK 1 GKT
HIT gEAA @A — ‘AR’ | G awF
T dafms Afa *1 gr=w &, § gar
gfeqd FAEISTS ATE FT AT HAS
WQE, 3% % I 7 AW T FTRY
AR WM @re, = FaA AT
ITHATIAT EIE, M AT AR H AT
AT ITH AW WI § A AT WY
FEL @A AW I qaA % &, SfeT
Sgi av afaw Aifa o1 g9 &, #
9 9% @9 § A W gFa ¥ 39wT
qAGT FIQAT E |

Shri Brajeshwar Prasad (Gaya—
East): 1 rise to suggest that we
should enter into a mutual defence
pact with China and Russia. The
terms of the pact should be of a
very strictly limited character. We
should give a guarantee that we will
not invade these countries, and we
will go to their help if they are at-
tacked by Japan or America or by
any other country. Similarly, we want
a guarantee from them that they will
not invade us and that they will come
to our help if we are invaded by
Pakistan, America or by any other
country. It is a matter of no concern
to us whether these countries name-
ly, China and Russia, indulge in loot
and plunder in other parts of the
world. At the behest of the United
Nations Organization, on the plea of
maintaining collective security. we
are not going to fight against them.

I suggest this pact because I feel
that by entering into a military al-
liance of this character with these
countries, we can nullify the value of
American military aid to Pakistan.
Unless Pakistan is confronted with
the certainty of war on two fronts,
it will not be controlled and it will
not abide by our wishes. India from
one side and China from the other
in East Bengal. India from one side
and Russia from the other in West
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Pakistan—this should be our stra-
tegy. A nation that has to fight on-
two fronts is always defeated. This
has been the fate of Nazi Germany.

There are people who think that
the American military aid to Pakis-
tan will not lead to a showdown. I
do not think so. I think that within-
a year or two we may have to go to
war with Pakistan. We must be-
prepared to meet that contingency.
A policy of non-alignment is not.
suitable for that purpose. A policy
of non-alignment starts with the as-
sumption that neither of the two-
bloes is hostile to India. This is an-
assumption which has got no founda-
tion in reality. The basic assump~
tion of our foreign policy is that we.
can, by pursuing a policy of non-
alignment, check both Russia and.
America. however much they may
be opposed to India. I say that this-
assumption is not correct. because a
policy of non-alignment can succeed
only if two conditions are fulfilled;
firstly, that the balanceof power in
Asia is not disturbed, and secondly”
that the cold war should con--
tinue till we have set our house
in order. Unfortunately, the
balance of power has been
upset. American military aid-
to Pakistan has adversely affected
our power position in Asia. And
the cold war has ended. The cessa—
tion of the cold war has strengthen-
ed Russian position in Europe, and
American position in Asia. Or else
this Washington-Karachi-Ankara axis
would not have been formed. Rus-
sia has walked out of the scene. and
America has filled the vacuum. Our
power position has been jeopardized
in Asia. because the formation of the
Washington-Karachi-Ankara axis con-
<titutes a threat to.our peace and se-
curity.

Probably., there is an assumvption
behind our foreign policy that the
basic condition precedent to the
maintenance of world veace is the
permanent division of the world into
three blocs, the American blocs, the
Russian bloc and a third area pledg-
ed to non-involvement with either of
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these two blocs. 1 say this is merely
an attempt to maintain the*" status
quo. History is in motion: the days
of the nation-states are over: the
.dominant tendency of the age is to-
wards political integration of the
-world. This tendency can be check-
ed only by war, but war will lead
10 utter destruction. and not to the
.maintenance of the status gquo.

T

I cannot understand the argument
that if we ally with China and Rus-
sia. there will be war. We cannot
.ally with America or Great Britain,
because if we ally withh the Western
Powers, there will be war. So. the
argument is that the basic condition
for the maintenance of world peace
is the permanent division of the
world into three blocs. the American
.bloc, the Russian bloc. and a third
area pledged to non-involvement
-with either cf these two blocs. This
kind of a picture cannot be main-
-tained for long, however much we
-may try to do so by pursuing a policy
.of non-alignment or any other policy.

There is a feeling in our heart
-that any collaboration with China and
Russia will lead to Russian expan-
sionism in this country. I wonder
how a declaration by Russia that
shre will not invade this country will
‘lead to Russian expansionism. This
is what I would like to know. b §
wonder how a declaration by Russia
-that she would come and help us if
-we are attacked, will lead to Russian
expansionism. I say that if the inner
mechanism of the Delhi-Peking/
‘Moscow axis is carefully studied, it
will be found that by entering into
-such an alliance, India will stand to
‘gain. I am a student of Dvolitical
science, and I am not moved by any
jdeologies. All ideologies have be-
come obsolete in the atomic age.
“The restoration of the Czardom in
Russia or the Manchu dynasty in
China will in no way alter the vali-
dity of the proposal that India. China
-and Russia should come together
in the domain of external affairs.

India and China togethrer will halt
"Russian expansionism. India and
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Russia will halt Chinese expansion-
ism. It is in the interest of Russia
to see that India does not go down
under the "Chinese heels, for if we
become slaves of China, the power
position of Russia will be weakened.
It is in the interest of China to
see that we <do not become
slaves of Russia, for if we become
slaves of Russia, the power position
of China will be weakened. The
coming together of China and Russia
has created difficult problems for us
to solve. It is only from within and
not from without that we can fight
effectively those forces that tend to
weaken our power position. India
singly cannot check either China or
Russia. Chinese dependence on Rus-
sia will be considerably weakened if
we join hands with China and Rus-
sia. The continued existence of
America as a world Power will pre-
vent both tke Chinese and the Rus-
sians from doing anything that may
alienate the sympathies of the Indian
people.

Shri Punnoose (Alleppey): Mr.
Deputy-Speaker, Sir, speaking imme-
diately after a speech; in which
treaties ‘have been proposed and
alignments have been suggested, I
find it difficult to follow the points
raised. In this discussion which
has been going on for hours past, 1
found that all sorts of unneccessary
matters have been brought :in. The
question of India’s defence has been
unnecessarily mixed up with com-
munism. anti-communism—every-
thing. Some spoke even of interna-
t}ona] communism and my friend,
Mr. Frank Anthony, raised his voice
against us in this House. He said that
communism is invading India. I believe
he will say that communism hac in-
vaded this Parliament. We have
invaded this Parliament because mil-
lions of people wanted us. Mr.
Frank Anthony, or for the matter of
that anybody in India cannot ore-
vent communism coming into India if
the wvast millions of our people want
it. Go and tell the people of India
about capitalism. feudalism or. as
my friend. Mr Das. said, about the
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American way of life and get the
people’s votes on your side. Why
should . you mix it up with the ques-
‘tion of India’s defence? The crucial
question is whether the Soviet Union
-or China or any other country which
.has conme under the Red flag is going
against India. If you have got any
-evidence, place it on the Table of the
‘House and let us discuss.

Everybody agrees that there is a
menace coming today on our border
and that is the menace of the Ameri-
can military aid alliance with Pakis-
tan. What are we to do? Dr. Khare
‘was talking about attack. attack and
.attack. All sorts of talk cannot help
us. We have to depend mainly on
the strength of our people. There I
agree with the Prime Minister. We
have to depend upon the sound sen-
‘timents, the healthy instincts and pat-
riotism of our people. As the Prime
Minister said. there is no fun in
‘going about saying ‘war’. ‘war’ and
-creating a war psychosis: that can-
not help us. That is certain. We
have been looking upon Pakistan as
-an ‘enemy’ country. This we have
pointed out many a time in this
House. It may. of course. be made
use of by some Members on the
other side. But what is happening
‘in Pakistan today? We have all seen
what is happening in East Bengal.
‘"What is the implication of the events
there on us? Sir, looking into the
Economic Weekly from Bombay I found
put down in their “Weekly Notes” the
following passage. About the election
‘results, it says:

“They boil down to only one.
namely. a complete change in the
present relations with India. The
‘visa system will have to go.
‘Bengali bhas to be recognised
along with Urdu as a national
Language of Pakistan. The bor-
der trade between the two Ben-
gals has to be completely free
from restrictions and a Dbetter
price has to be obtained for jute
by restoring the parity of the
two rupees. if necessary. All
these mean a complete reversal
of the Muslim League’s. n~licies
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and a revolutionary change in
Pakistan’s Central Government.”

Let us see for a minute how our
foreign friends are looking at the East
Bengal elections. A papér like
Manchester Guardianp says: “It is
especially unfortunate for Karachi
that these changes are coming about
at a moment when it is ﬁegotiating a
series of international agreements
which were to give Pakistan a new
place in the world.” Mark that.
Therefore, what we have to remem-
ber is that we have to depend, that
we have to count, upon the demo-
cratic forces in Pakistan. It is not a
small matter. It is a very serious
qQuestion which we should not take
and behave in 3 way that discourages
the democratic forces in Pakistan.

In the same way, we should not
allow foreign agencies, no matter
from which country they come—whe-
ther capitalist or otherwise—to inter-
fere with our people and make
matters muddy here. That is the
whole point. If I do not want
America to intervene in our snatters,
I do not also like the Soviet “Tnion or
China to come down here and make
matters worse for us. I do not want
thern to make or unmake things for
us. If communism is to come to
India, Indians will choose it, and at
the right moment it will come; it has
to come. Our Prime Minister says
that there shall be no war psychosis.
But I ask: should not our people be
allowed to have a correct apprecia-
tion of the situation? Should we
allow in this country all sorts of peo-
ple to go about from one end of
India to the other? Can it be denied
that there are in India the counter-
parts of those very gentlemen who
are aiding Pakistan in the form of
advisers or technical experts snd all-
sorts of other pguises? I can appre-.
ciate the spirit of the Christian
masses when they want missionaries
in this country. I cannot agree with
Dr. Khare and say that every mis-
sionary should be looked upon as an
alien or as our enemy. R’ is the
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belief of the Christian masses that
every . Christian has the right to
preach the gospel of Christ to people.
They may be allowed to do so, but
it is very necessary, at the same time,
that in the interests of India and also
in the ultimate analysis the interests
of the Christian community itself,
that missionaries—both native and
foreign—should not be allowed to
interfere with the politics of Irdia.
- That is what they are exactly doing,
and that is what we object to.

Now, I want to place before the
House a very serious matter that is
coming in the public Press. You
personally know that the Travan-
core-Cochin elections took place re-
cently, and we had something to
do with them. In the course of the
election campaign, a statement ap-
peared in the Press from Mr. Mathai
Manjuran, a Member of the Council
of States. He issued a statement to
the Press and in that statement he
said—the following is the sum and
substance of the statement:—

“Mr. George Allen invited me
on the 24th September 1953 for a
friendly talk cn September 28. I
met and talked with him. He ex-
pressed intense interest in T. C.
State affairs. He asked me why
I was opposing the Congress.”

My. Allen had a friendly interest to
do that.

«1 explained my position. He
tried to convince me of the un-
desirability of my joining hands
with the Communists now that
the Communist danger is on the
increase in India and especially
so since I am a Catholic.”

Mr. Mathai Manjuran is a Catholic.

«I clarified my position with
regard to this also.

In the course of the conversa-
tion. I was able to understand
many things regarding Brother
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Vadakkan, leader of the anti--
Communist front and its oro-
pagandists in Travancore-Cochin.
Brother Vadakkan is receiving
from American agencies an
amount of Rs. 12,000 a wonth.
American agencies supply to
Malayala Manomama...... ”

Malayala Manorama is a big daily-
in Travancore-Cochin—

“...newsprint at a cost of twn
annas per -pound.”

I would not have read this state—
ment...... (Interruption).

Prof. Mathew (Kottayam): May I
enquire whether this has not been-
denied outright by the American:
Ambassador and also by the leading-
Malayalam paper he referred to, as.
an entirely baseless account?

Shri Punnoose: My hon. friend who
is usually very sober is hasty in this:-
matter. I am coming to the state-
ment issued by Mr. George Allen. The
Press report continues-

“Mr. George Allen issued a
statement denying the charges.
He naturally stated that the
American Government has not
given or has not promised to
give any sort of financial help to
any Dpolitical organisation or
paper in India. He said:

‘Mr. Mathai Manjuran met me-
and discussed with me the
general political situation at
New Delhi Embassy on the 1st
October 1953.° >

The report ccutinues:

“The general political situation
was discussed by the American-
Ambassador with Mr. Manjuran
and he states categorically that
no observation was ever made in
the course of this interview in-
dicative of American interest in
the national politics of India.”

1 fear, Sir, that at this interview
they did not discuss atomic energy
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questions. Mr. Mathai Manjuran is
no businessman and the American
Ambassador did not deal with any
business matter with him. Prof.
Mathew will please note that WMr.
"Mathai was invited on the 24th of
sSeptember and the T. C. Assembly
~was dissolved on the 23rd of Septem-
ber. It was therefore a very prompt
dnvitation. (Shri Mathew: What of
that?) Nothing, very ordinary. T
amay say that my hon. friend’s name
was also mentioned in this context.

Dr. Lanka Sundaram (Visakhapat-
mam): Stand up and deny it!

Shri Punnoose: The only thing that
1 want to say is this: the people of
"India shall be left to themselves; the
people aof Pakistan shall be left to
themselves. We have very serious
ejuestions. very serious differences,
between the two countries; we shall
settle them among ourselves. We
shall decide the aquestion of com-
munism or no communism and all
those things. Bul my charge against
the Prime Minister is that he still
aliows every dav these gentlemen to
go about in this country with all
-sorts of motives.

Now, wherein lies the difficulty? I
-am sure the Prime Minister would
resent it if he were here: the diffi-
culty lies in our membership of the
Commonwealth. You cannot be in
the Commonwealth and at the same
time do away with the U.S.A. That
is the whole point. A long time has
passed since we began to enjoy the
blessings of the membership of the
Commonwealth. What is the balance-

sheet of our relations with the Com- ~

‘monwealth? 1 have noted down
some of the points. They are: en-
couragement of South Africa in their
“apartheid’ policy: Indians ousted
from Ceylon, and the remarkable
thing about it being that our friends
in the Commorwealth see nothing
-wncommon about it—they support
+his act; growing restrictions on the
‘entry of Indians in Malaya amount-
ing to bprevention; denial of elemen-
+tary rights to Indians in British
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Africa; support of the US.A. in their
policy to arm Pakistan; denial of a
seat for India in the Geneva Confer-
ence; influencing Afghanistan and
other friendly countries to join the
Turkish-Pakistan Pact; promise of
support. to the rlan of Independent
Kashmir; and non-release of Indian
assets for the development of our
country. These are the conseguences,
and therefore, I say that it is time
for us to cry halt and sever our rela-
tions with the Commonwealth and
folow a real, independent policy,
and allow our democratic movement
and our people to decide the issues.
Then only our people will become
strong; then only our Army will be-
come strong: then only we will deve-
lop a national Force by which our
borders will be saved.

4 PM.

Shri Joachim Alva (Kanara): Sir.
the German Attache to the Court of

St. James. after the War wrote as
follows: ’

“Men like Hitler, Goering and
Goebbels could not speak two
words of the English language.
They had no intimate knowledze
of Britain and they always claim-
ed to be infallible when Britain
was concerned.”

The same diplcmat mentions two
essentials for a German Ambassador
to behave himself in London. First.
he should knoew that the British deo
not like any one to dictate to ‘hem
how they should behave in their own
country; secondly, they do not yield
to threats.

I am sorry to learn and I am sorry
to say that the two great accredited
representatives of America and
Britain to this country are blissfully
ignorant of the wonders of philosophy
and literature, the Mahabharata and
the Ramayan. Had they known the
spirit of these two great epics ruling
Hindustan, they would never have
made the statements they have made
after they have been accredited to
this country. Sir, Britain did r.ot
seem (o know the spirit of India
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until she vanished from the scene by
force of circumstances in the year
1947. Neither does America seem
to recognise the soul of India despite
her great democracy. The American
Ambassador said sometime after the
reception. “We shall carry through
this Pact even if India opposes. We
have not decided anything but we
shall carry on this Pact even if India
opposes.” The British High Commis-
sioner to India and Ceylon said in
Madras, ~‘We support the Pact”. The
cat is out of the bag! The British
High Command and the American
High Command and the Pentagon
seem to have been bent on supporting
that Pakistan should be armed
against the whole national will of
India, forgetting that India was
divided on the distinct basis that
India and Pakistan shall live as
brothers, as brothers of the same
flesh and blood and inheriting the
same traditions and that any military
aid to either State would upset the
batance. I think that when we com-
mitted the biunder of the Partition of
India, we committed another greater
blunder. You, Sir, being a great
lawyer, will appreciate my argument.
It seems to me that even a lawyer
with the weakest knowledge was not
attached to either side when the
Indo-Pakistan treaty was signed.
Ordinarily when two brothers separ-
ate, they separate with a great
deal of goodwill and friendship. Sir,
I am quoting from the Soviet-Iran
Treaty of 1921, by which Persia
bound herself that she shall not
entertain any force from outside in
her territories to  the detriment of
Russia and that Russia would be
willing to do the same. In case of
wviolation, Russia could invoke
articles 5 and 6 of the Treaty and
could enter Iran if foreigners came
there to the detriment of Russia. In
1941 when the Germans were there
and in 1950 when the American oil
engineers were there and Russia con-
sidered it was against the security of

Iran, Russia threatened to enter Iran
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and actually entered at one time. If
we had a clause in ithe Indo-Pakistan
Treaty that no power shall be ver—
mitted to arm Pakistan to our detri-
ment and similarly Pakistan should
have a clause that India shall not be-
armed, this great blunder of U.S. aid
to Pakistan would never have beemnr
achieved. Even if they tore to shreds
that particular clause in the treaty,
we could have fought and we would
be infallible in world opinion in
entering Pakistan saying that this
treaty shall be znnulled. This is a
great loophole by which Pakistan has
been armed by American aid. I wish
to reiterate that both America and
Britain do not seem to understand
the spirit and the soul of Hindustan.
If in 1947, the British High Command
came to the conclusion that India
shall be divided and the Army shall
be divided. how is it that in the
course of five years, they have come
to the conclusion that Pakistan shall
be armed and that we shall ignore
Indian opinion whatever the ties
with the Commonwealth may have
been?

Now, coming to the point of uU.s.
Aid to Pakistan, I think the time has
come in our history when perhaps,
sooner or later, we shall have to
reject U.S. help tous. The Finance Mi~
nister in his Budget statement men-
tioned a loss of Rs. 175 crores in our’
export trade, and the quantity of’
export trade has sunk by 50 per cent..
with UK. and 20 per cent with
U.S.A. We seem to have given themr
a bakshish of Rs. 175 crores of all’
in the export trade though the quan--
tity is very much the same as.
in 1952. We have been giving assist—
ance indirectly to both America
and Britain in return for the aid we-
get. If an appeal is made to the peo-
ple of India—and especially to the-
women of India (and our women
have always stood by us)— they will
be prepared to throw their golden:
jewellery in the melting pot of
national economy and we shall have
a fund of Rs. 100 crores by which we- -
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shall be able to have sur own arma-
ment factories. if necessary, to imple-
rment our national programmes and
then this foreign aid shall not be
necessary for us.

i was surprised at Shri Jaipal
Singh’s speech—he is not here now
—when he said that ‘we should ac-
cept American aid. What is wrong

in Pakistan getting aid when two
brothers are fighting with each
other’. We know what Mr. James

Burnham in his book Coming Fight
Against Communism—a free book,
particularly distributed here. has
said. He has omitted a very im-
portant portion in the book that was
distributed here. the Indian edition.
He says*

“We shall mobilise the Islamic
countries from Turkey to Pakis-
tan to fight communism.”

Buti unfortunately, the passage re-
garding Pakistan has been omitted
from the book which has come into
India. We want to know why to
mobilise the Islamic countries vyou
should put one country against an-
.other on the sub-continent of India.

I would like to come to the point
of Goa now. I represent North
Kanara and Belgaum Districts in the
Indian Parliament. My two Districts
are on the border line of Goa, about
a 100 miles. I put a question to Sir
Stafford Cripps and to Alexander
and Pethick-Lawrence when they
addressed a Press conferéence in 1946.
“What would be the attitude of Great
Britain in case we demanded Goa?”
I still remember., Sir Stafford Cripps.
the great friend of India. tall and
majestic. remaining silent for two
minutes and saying, “Well. that is a
question for the future Govérnment
of India.”” When that has beeén the
attitude of the Labour Government
which handed over power to us. 1
think it is high time that Britain
made its policy clear. if Britain
wants to be a friend of India and also
wants to take a hundred crores every
year by means of income. ke 4
America. which talks of democracy.
wants to be a friend of India. it is
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also high time that America said
frankly what their attitude towards:
Goa is. We know that we an
push out Goa into the sea. tJe
are afraid of America making any’
attempt as it did in Kashmir. During
the last war, the British Government
had a programme, by which they said

‘ that they had got a fool-proof pro--

gramme by which they could get
Goa. If we start at 6 am. we shall
be in Goa by 6 pm. and all the
resistance would go before us. It
there was such a plan in the archives
of the British Government in India
to get Goa, we shall certainly be-
right and proper in getting Goa, if,
however a war comes. What do the
Americans say? 1 will read a most
important passage from what Joseph-
Martin said when he was put a ques-
tion. This is what the Ameriean~

Senator said in 1940:

“During the last war, Portugal
aided materially in Allied victory.
Its air baseg in the Azores were
a vital part in our offensive. To
take the territory of Goa from a
loyal ally and give it to a coun-
try with which it has no legal
ties for 500 years would be un--
fortunate.” (One might well
ask. unfortunate for whom-—~for -
the people of Goa and India, or
for some other interests manyv
miles away?)” It is difficult ‘o
believe that India would be-
short-sighted enough to ask it.”

“Mr. Jack McFall. Assistant
Secretary of State, in hig reply to
Mr. Martin removed any mis-
givings which the latter might
have held about the official stand
of the U.S. State Department. In
his letter he said: ‘The Depart-
ment is confident that India as a
Charter Member of the U.N, would
not undertake to absorb Goa
contrary to the clear wishes of its
inhabitants.” ”

We are now grateful to WMr. St.
Laureant, the Canadian Prime Minis—
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ter for the statement he made during
this Press conference in Delhj the
‘other day. He said that the overseas
territories of Goa were not included
:in the NATO nor in the programme
that the NATO drew up for the de-
fence of those territories.

We have got a statement of Gen.
Montgomery. In 1952, in Lisbon he

said. as the Deputy Commander of
NATO forces:

“The first is the absolute in-
‘tegrity of Continental and over-
.seas Portugal. Secondly, and
-after assuring this integrity we
‘must know for sure what contribu-
“tion Portugal can make to NATO.
As a result of the conversations
that I have just had in Lisbon,
all these matterg have been

studied and are now well in
hand "’

“This is what Montgomery in his
-capacity as Deputy Commander of
NATO Forces said in Lisbon. The
Portuguese territory in Angola is
‘being armed by the Americans. The
‘materials are supplied by the Ameri-
«cans and they are even building
railroads, airfields etc. there. A part
-of these are being shifted to Goa so
‘that the balance can be upset to our
-detriment and we shall indeed be in
an unhappy position. I want to
sWiress the problemm of Goa, because
-2 time will come when this problem
will be more dangerous than the
‘problem of Kashmir. The American
-observers, who are over there, have
‘not been neutral. It is strange that
‘the public of this country have no
right to talk about the neutrality of
-the U.N. observers. Some of the
American employees of the TUnited
Nationg have been fired before the
Senatorial Committee as U.S.A.
«citizens. If the TU.S.A. public have
that right. have we not got the same
+ight to say something about the
neutrality of the U.N. observers in
Kashmir?

Another point I should like to urge
4n connection with Kashmir, and that
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iIs, across the cease-fire line there, if
one set of American observers ere on
this side of the line, another uset of
American observers shall not be «on
the other side. We are indeed grate-
ful for the offer made by New Zealand
to send neutral observers, but we are
afraid that these observers will be
completely dominated by the Ameri-
cans and we have no chance ot
any impartial observers on this noint.
The Portuguese territory of 1524
square miles and the French posses-
sions of 195 square miles are indeed
the black spots in our economy. 1
also want the House to remember the
amount of smuggling that takes
place in Goa border. and I urge on
the Government to take steps to re-
move these foreign possessions in
India wmore in the interests of
humanity.

There are one or two more paunts
I wish to say before I sit down.
About the I.C.S. Ambassadors, I want
to say that they are dominating the
Indian Foreign Service. The I1.C.S.

men are fine men, gentlemen and
gentlemen in creased trousers and
they are wonderful men. Are they

going to be the representatives uf a
new India? Quite 3 lot of them were
under the British raj when the
freedom fight was going on. I =say
that the Indian Foreign Service has
to be cleaned up of these undesirable
elements. I am bold enough to say
that in the conference of our Ambas-
sadors and Ministers which took
place in Berne, the Prime Minister
sat in the middle and there were
about {welve Ambassadors, out of
whom ten were men from the I.C.S.
and only two ~from public life, like
Shri B.G. Kher and Shri G.L. Mehta,
and probably there was one _ niore
gentleman from the public life. Such
a preponderance is given to the T.C.S.
men. A bureaucrat caunnot change
his colour and he cannot think or
appreciate what China and Pussia
have done for the progress of their
countries. My friend. Mr. Anthony,
spoke so much about Russia. I re-
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member the lectures I heard from
one of mv - teachers. in my school
days, about Russia. Those days are
now gone. and China and Russia are
our neighbours and we have to live
in terms of friendship with them.
If Britain relinquished her hold on
India or Netherlands on Indonesia,
11 was due to the emergence cf Russia
as a strong power, with the emerg-
ence of China also—this is a histori-
cal fact

Retired Generals, super-annuated
Generals, and old Generals should
not be appointed to our Embassies.
“There are so many Majors and Lieu-
tenant Colonels ete., that can be ap-
pointed to the higher military posts,
nsut when they are retired. why
should they not serve in the land of
their birth? Surely, super-annuated
Generals or old Generals, who should
be sent off on pensicn, should not
at all be sent abroad as representa-
tives of our country. Where has
peen the failure of men from public
life in the Embassies? Because there
is a stray case of failure. that s in
Myr. Masani’s case. does it mean that
men from public life will always be
a failure if appointed as Ambassa-
dors? There have been two or three
notable failures of men from the
Civil Service also, but 1 shall not
name them for fear.

One more word and I shall have
done. We have heard of the great
Roosevelt’s human touch. We have
heard so much about democracy and
what have we seen in the history of
TRoosevelt’'s human touch?

“Today we are faced with the
prominent fact that if civilisation
has to survive, we must cultivate
the science of human relation-
<hips—the ability of all peoples.
af all kinds, to live together, and
work together in the same world
at peace.”

“This golden policy seems to have
been drowned in the NATO and iIn
the other military pacts that are
being forged. The Prime Minister’s
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policy is a wonderful policy, I agree.
but if we cannot trust the wordg of
our representatives abroad, we sure-
ly cannot trust the words of other
people who are outside Asia,

I welcome the forthcoming visit of
our Vice-President to Latin American
countries and we should cultivate our
ties with them.

The Deputy Minister of External
Affairs (Shri Anil K. Chanda): We
are having this debate today, if I
may say so, more or less under the
shadow of the recent military alli-
ance between Pakistan and the United
States, and it is but natural that most
of the Members should have refer-
red to this in their speeches. It is,
of course, a very serious matter, but
there is no reason why we should be
panicky about it If somebody
builds a petrol dump near my house,
I shall have to be careful, but that
does not mean that I am already ex-
ploded and blown sky-high. I have
to take my bearings and take every
possible precaution, but certainly
shall not be panicky. I have notic-
ed in the speeches of quite a good
number of Members of the House a
spirit of panic. There is absolutely
no reason for panic. We have tc be
alert, careful and watchful, but cer-
tainly not panicky. We have heard
with great respect and attention the
advice given to us by Members from .
various parts of the House. More or
less, the advice has been according
to the particular ideology of the
Party the Member belongs to. We
have had as usual a very brilliant

oration from my respected friend
Professor Hiren Mukerjee. His
speeches are always brilliant. He

has his political faith and has  his
pet affections for certain countries.
His speech reminded me of the
brilliant though a little vitriolic - re-
mark of an Irish speaker that every
man loves his native land even if he
is not born there. Mr. Mukerjee hard-
ly ever changes. Again, that reminds
me of a Bengali village story. In
our part of the country, in orthodox
families, marriages are arranged bet-
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ween the parents with the help of

intermediaries. One such interme-
diary appeared in the house of a.
prospective bride and made en-

quiries about the education, beauty,
etc. of the young lady and at last
asked about her age, and he was
told that the girl was sixteen. That
time the proposal fell through.
Somehow or other the particular
wvoung man and young lady were

not married for three years, and
again in the course of the search,
this intermediary appeared at the

house of the young lady and made
enquiries about the identical girl,
about whom he had made similar en-
quiries three or four years ago. After
all other enquiries were made, he
asked about the age of the girl, and
the father said that she was only

sixteen. The intermediary said that
she could not be really sixteen be-
cause about three years ago he had

asked the same question and got the
reply that she wag sixteen then. The
father of the prospective bride rose
to the height of his gentlemanly dig-
nity and said “We are gentlemen and
we say the same thing always.” My
hon. friend Mr. Hiren Mukerjee also
says the same thing always. But
I can assure him that people who do
not want to be roasted would not go
either into the frying pan or into the
fire. If the people of this country are
not found of any military alliance with
this bloc, obviously they would not be
very much enamoured of a mili-
tarv alliance with the other bloc also.

My respected friend Shri N. C.
Chatterjee in his mighty speech has
gone even to the length of advising
that we should scrap the Five Year
Plan and divert all our money to the
building up of our defence forces,
etc.! I could hardly believe my ears.
1 shall only hope that he was not
quite serious when he made that
statement. But. if he was serious, I
am sure he was advising us in this
manner prompted by the interest of
his political party. He knows the
Five ¥Year Plan project is one of the
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greatest things this popular Govern-
ment has done to bring into life the
decaying and dying villages of In-
dia and he knows it is this Five Year
Plan which brings this popular Gov-
ernment into closer touch with the
people of this country. Therefore, he
would like to break that! 1 have tried
to analyse his speech, and the final
conclusion I came to is a bit of a para-
dox. In fact. he has advised us to
commit suicide first, so that he, at
his leisure and pleasure, can come
and murder us. We do not want to
commit suicide, nor do we want him
to murder us.

In the course of his speech in con-
nection with the President’s Address
he said that America has taken this
step because there has been a failure
in our propaganda machine. The
actual words he used were:

«“] feel that our costly embas-
sies have been more than a liabi-
lity. I also feel that our propa-
ganda machine has been serious-
lv defective.”

Now. I want to assure him, Sir, that
we have no propaganda machine.
This Government does not maintain
any propaganda machine. We have
certainly an External Publicity Sec-
tion and it is the work of this Sec-
tion to publicise the views of this
Government in foreign countries, give
objective reports about events and
happenings in this country and also
to report to us about the happenings

and public opinion in the different
countries where these agents are
located. He says:

“I think if the Indian point of
view had been properly presented
to the rulers of America and those
who are in power in the Western
democratic world, this calamity
could have been avoided.”

Now, Sir, 1 think he is very much
mistaken if he thinks that the publi-
city organisation of any foreign coun-
try can mould and direct the foreign
policy . of an independent nation,
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There are several foreign
embassies here spending lots of money
on publicity. Certainly the policy of
this Government is not moved one
point this side or that side by the
publicity organised and carried only
those organisations. Similarly also, 1
refuse to believe that however effi-
cient our publicity organisation might
have been—in fact it is quite efficient
—even if it were perfectly efficient,
we could have in any way affected
the foreign policy of other countries.

In so far as this matter is concern-
ed, before a final decision was taken,
the views of this Government, of the
Indian people, were very clearly pro-
nounced and proclaimed before the
world. ©Our Prime Minister on diff-
erent occasions spoke on the floor of
this House as well as from outside
in unequivocal terms and gave ex-
pression to his views on this matter.
Therefore, it cannot be said that the
American rulers came to this decision
because they were not adequately in-
formed about the views of the people
of this country or of our Govern-
ment.

I have noticed a lot of interest dur-
ing the past one or two years with
regard to our foreign publicity. It is
as it should be. Criticisms have been
made that our publicity organisation
is very defective. In fact, I believe
there "are one or two cut motions
even now before the House with re-
gard to the ineffectiveness of our
publicity machine. I admit that it is
not a perfect machine—possibly no
machine is perfect. I would however
say we are certainly doing increasing-
1y better work with the help of this
organisation, but much more money
is needed. We have to improve the
conditions of service of our employees,
of our staff, as I said in answer to
a question sometime ago, we would
have to spend much more money
than what we are able to spend at
the moment. We have nearly T2
missions scattered all over the world
and for all these 72 missions and for
the central headquarters ‘organisation,
we spend a little over Rs. 50 lakhs
which is grossly inadequate for the

24 MARCH 1954

Demands for Grants 2912

purpose of external publicity of a
big country like this. We in our
Ministry are discussing various
schemes for making improvements
in this organisation and 1 hope before
the next Budget we would be in a
position to come before this House
with a new scheme with regard to
our external publicity.

I shall now come to the questien
of Chandernagore. 1 find two or three
cut motions tabled with regard to
Chandernagore. It is one matter in
which I think the Government of In-
dia have fulfilled all' their commit-
ments. from A to Z. When Chander-
nagore was transferred to us de jure
we told the people that the final ad-
ministrative arrangements with re-
gard to Chandernagore would be made
after consultations had been made
with the people. With that idea in
view, towards the end of last year
we appointed a Commission consis-
ting of Dr. Amarnath Jha and a Secre-
tary. A general invitation was issued
to the people of Chandernagore and
political organisations to appear be-
fore the Commission. submit memo-
randa and give evidence, etc. Seventy
different organisations—mind yvou
Chandernagore is smaller than a sub-
division, the total population is a
little over 50,000—and public bodies
appeared before this Commission and
submitted memoranda. The Report
of the Commission was received by
us towards the end of December
1953. The Prime Minister regretted
yesterday that there has been some
delay in the presentation of the Re-
port before. this Parliament. But
there are very good reasons for this
unavoidable delay. The recommen-
dations of Dr. Amarnath Jha have re-
ference to various Ministries of this
Government as well as the Govern-
ment of West Bengal and it was not
possible for us to place on the Table
of the House or give publicity to a
confidential report submitted by Dr.
Amarnath Jha to the Government be-
fore it had been fully considered. But
as soon as our Ministry had scrutinis-
ed the report and ascértained the
views of the different Ministries and’
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of the Government of West Bengal, -
the report has been laid on the Table

of the House. Though the final de-

cision of Government has not been

made, the Prime Minister has already

given enough indications to the House

vesterday that Government intend in

general terms to accept in toto the

recommendations of the Jha Com-
mission.

Now 1 come to the question of the
North-East Frontier Agency organisa-
tion which is directly under the ad-
ministration of this Government.
There are several cut motions with
regard to this organisation. 1 know
some members from Assam are
considerably agitated over what they
consider to be dangerous develop-
ments in this area. My esteemed
friend, Shrimati Sucheta Kripalani in
her speech the other day regretted
the fact that enough provision has
not been made or enough has not
been done for the development of
this underdeveloped area. That is
not a fact. The five year develop-
ment plan for the NEFA for 1951—56
is estimated to come to Rs. 3 crores.
The scheme is being steadily imple-
mented. Of these Rs. 3 crores, 1-35
crores are earmarked for roads: that
is, nearly 46 per cent. of the total cost
or the total amount is allotted for
roads and other communications. Hon.
Members of this House are not possi-
bly aware of the geography of this
area. There are areas where it
costs more than Rs. 50 to send a
single maund of rice. Therefore, the
first need in this area is to build
roads and other means of communi-
cations. This is being done under the
supervision of the Roads Wing of
the Ministry of Transport.

Of the remaining 1.65 crores ear-
marked for development, Rs. 10 lakhs
were spent in 1951-52; Rs. 18 lakhs in
1952-53. During the current year the
expenditure on development—that
means, agriculture, medical help,
sanitation, education, etc.—is estimat-
ed to bs Rs. 48 lakhs leaving a sum
of Rs. 89 lakhs to be spent during the
cormning two years. Great stress was
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laid on education and in one single
year in the area where there were
hardly any educational facilities, we
have already established one high
school. twelve middle English Schools
and 152 lower primary schools.

Shrimati Sucheta Kripalani (New
Delhi): May I know if the amount
budgeted has been spent? That was my
point.

Shri Anil K. Chands: I would like
to explain the reason why we have '
not been able to spend, every year, the
allotted amount. It was for the sim-
ple reason that you cannot throw the
money. That is an area where there
are no roads. Before you can build
any schools, before you can take
your doctors and put up your dis-
pensaries, the first thing that has to
be done is to build roads and road-
making js something which cannot be
done in one day.

An Hen. Member:

Has the money
been spent on roads?

Shri Anil K. Chanda: I am giving
all the facts if the hon. WMembers
have a little patience.

We have awarded 185 scholarships
in different categories; so far as the
education in the lower stages are
concerned, we believe that the basic
type of sducation is the most suitable
and we are taking steps for having
all our schools converted into the
basic type. Of Rs. 165 lakhs for
development, no less than Rs. 65
lakhs are earmarked for medical and
health departments. We have already
opened 43 hospitals and dispensaries,

three ayurvedic dispensaries; 33
mobile health units and eighteen
anti-rabic centres and three leprosy
clinies.

94 civil assistant surgeons in
Grades I and II have been appointed
and we have awarded stipends to 10
students for medical studies, 23 per-
sons for compounders’ course and six
for the maternity course.

Similarly also considerable work
has already been done in the health
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centres. Modern methods of agricul-
ture have been introduced and im-
proved type of implements and better
varieties of seeds have been supplied
to the tribal people for their use.

We have one community proiect
centre in this area at Pasighat. In
spite of various local difficulties of a
nature not found in the other parts
of India, a steady progress is being
maintained in this work. The Direc-
tor, Community Projects Administra-
tion, has reported that work at this
block has been substantial and signi-
ficant. At the Pasighat community
centre, we spent Rs. 181 thousands
and odd during 1952-53 and 120 thou-
sands in 1853-54 up till the end of
November. Expenditure on the Com-
munity Projects in the area has been
23 per cent. of the total which com-
pares very favourably with the over-
all figure of five per cent. for the
whole of India and even more so
with the figures of many Part A
States including Assam. 145 miles of
mnew roads have already been cons-
tructed and 90 miles of existing roads
have been improved.

Since last year we have a new ad-
ministrative set-up for the North
East Frontier Area. This new
organisation is comprised of the Ad-
viser to the Governor of Assam: a
new post we have created—that of the
Financial Adviser of the rank of
senior Deputy Secretary to the Gov-
ernment of India—this will enable
the Governor to take immediate
decisions involving Financial commit-
.ments in consultation with the princi-
pal advisers instead of waiting for
a final reply from Delhi. ‘Then
there is a Deputy Adviser to the
Governor: six Political Officers in the
senior scale of pay of the I.A.S.;
seventeen Assistant Political Officers
in Grade I in the junior scale of pay
of the I.A.S. and ten Assistant Poli-
tical Officers in Grade II of the
Assam scale of pay.

There has been some criticism that

there was a systematic campaign on
. the part of the North East Frontier
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Agency to drive away the Assam
people from service in this organi-
sation. 1 would like to say that near-
1y 66 per cent. of the Political ana
Asgistant Political Officers are from
Assam. Below Assistant Politica’
Officers, we have officers called Base
Superintendents who are also execu-
tive officers holding charge of small
or large parts of districts in areas
where Assistant Paolitical Officers have
not been posted...

An Hon. Member: We cannot follow
the percentage of Political Officers.

Shri An:l K. Chanda: Nearly 6
per cent. I will give all the details.

Nearly 66 per cent. of the Political
and Assistant Political Officers wmre
from Assam. We have Transport

Superintendents of the same rank.
The total number of Base Superin-
tendents and Transport Superinten-
dents is thirty-one and all of them
are from Assam. Of these thirtv-one
ten are tribals. Under these Trans-
port and Base Superintendents we
have the Area Superintendents, six-
teen in number and they are all from
Assam. Of these five are tribals.

I should mention that contact with
the public at large is usually by the
officers at the lawer level and there-
fore, through all these predominant-
1y Assamese officers the necessary
contacts between the plain’s people
and the hills’ people inside the Area
is being maintained apart from con-
tact on various occasions outside the
North East Frontier Area.

There was a special recruitment
board for political officers consisting
of the Foreign Secretary, Defence
Secretary and the Home  Secretary
and a tribal expert, the Director
General of Anthropology in India,
Shri B. S. Guha and for the recruit-
ment of Assistant Political Officers,
the Board consisted of various re-
presentatives of the Ministries but
at the level of Joint Secretaries.

Applications were invited from
serving officers in the North East
Frontier Agency; in Assam and in the
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All India Services such as IAS,
1.F.S, 1.P.S, Indian Foreign Service
and Defence Services. Altogether 825
applications were received. Of this
107 candidates for the post of Politi-
cal Officers and 205 for that of Assis-
tant Political Officers were interview-
ed. Special experience in border
areas was given special weight. These
officers are on probation for a year
and will be treated as being on depu-
tation for three years. It is proposed
within that period to take a final
decision about forming a separate
cadre to include all the administra-
tive posts in this Agency ~and also

perhaps a few posts in Manipur and
Tripura.

Of a total strength of 31 Political
Officers and Assistant Political Officers,
Grade I and II, twenty are
from Assam, twelve being tribals and
eight being non-tribals of Assam
whereas eleven are from the other
parts of India.

With regard to the Political Officers’
posts, I may mention here something
rather interesting. Assam has got five
autonomous hill districts, under its
swn administration.

Shri Joachim Alva: I want one point
of information from the hon. Minis-
ter as to how over hundred officers
from the different parts were called
te Delhi spending such enormous
sums of money when Government did
mot seem. to have a dossier whether
they were able officers who could be

picked up and sent away to the Fron-
tier.

Skrl Anil K. Chanda: The total
number of applications were nearly
2,000 and if we do not choose officers
after interview then the hon. Mem-
Per himself would have come and
3aid that there has been jobbery and
nepotism.

It is interesting to compare the
figures of the Assam Government
with regard to the five autonomous
hill districts under their charge. The
Deputy Commissioner of United
Xhasi and Jaintia Hills is a Xhasi
trébal‘ The Deputy Commissioner of
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Naga Hills comes from South Iadia.
The Deputy Commissioner of Lushai
Hills is also from South India. The
Deputy Commissioner of Garo Hills
comes from Punjab. They are all
from the 1.AS. And the Deputy
Commissioner of United Mikir and

.North Kachar Hills is an Assamese.

So out of these five autonomous hill
districts of Assam under the direct
control of the Government of Assam.
the Deputy Commissioners of only
two are from Assam (one is an
Assamese tribal and the other an
Assamese plains-man),. and the other
three are from outside Assam. You
can see the proportion of the officers
from outside Assam taken by the
Assam Government and by us in the
N.E.F.A. and that it does not show
what Mr. R. K. Chaudhuri hinted at
the other day, namely a ‘systematic
driving away of the Assamese from
the Services”.

Then my friend, a respected Mem-
ber of this House, Shrimati Khong-
men said that it was unfortunate that
in the selection of these officers and
others the tribal people themselves
were not consulted. I do not know
how they could have been consulted.
After all we had to put up a sort of
Public Service Commission for the
recruitment of these officers.

She also regretted that though
there are Tribal Members in the House
their co-operation is not sought in
the affairs of NEF.A. But I think
she clean forgot the fact that a Tri-
bal Member, Shri J. N. Hazarika, is
a Parliamentary Secretary of this
Ministry. And during every parlia-
mentary recess Mr. Hazarika has been
deputed by the Ministry to go te
these areas and contact the people.
He has always given us very valu-
able suggestions and his reports have
been very useful in the work of this
organisation.

Complaints were made with regard
to the appointment of Dr. Verrier
Elwin. It has bezn said that he has
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a particular theory with regard to
the Tribal people and that it is dan-
gerous for us to have given him em-
ployment. I, in my own way, have
been a student. an amateur student,
of social anthropology, and I do not
know of many men in India who
have done a more intensive and sym-
pathetic study of the Tribal people
than Dr. Elwin. After all we have
employed him not in any executive
capacity.

Shri B. S. Murthy (Eluru): -Nobody
has any objection against Dr. Elwin’s
work. It is considerable and laud-
able. But the objection is to the
opinions he holds about Tribal peo-
ple being brought nearer to the plains
people.

Shri Anil K. Chanda: We have not
employed him in any executive
capacity. We have employed him to
give us technical advice with regard
to the problems affecting the Tribal
people. It is for us, as Government,
to take decisions. We may accept
his advice or throw it into the waste
paper basket. Moreover, 1 personally
feel—I am fairly familiar with his
books—that he does not advocate a
theory of the nature that the Tribal
people have got to be kept as a sort
of museum and not brought into
contact with the plains people. On
the other hand., we do not want to
apply the bulldozer of standardisa-
tion over all these people.

I will end up by
lines . . .

quoting a few

Sardar A. S. Saigal (Bilaspur): Has
the hon. Minister enquired into the
antecedents of Dr. Elwin in Mandla
where he was working?

Shri Anil K. Chanda: I am not quite
sure if my friend has read the life
history of the gentleman.

So far ag our attitude towards the
Tribal people i concsrned, I shall
read a few lines from a secret note
which the Prime Minister prepared
for the guidance of officers of the
Ministry. Even though it is secret. 1
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am sux"e he would not mind my gquot-
ing certain lines from it:

“The effort should be in retain-
ing their individual culture,
much of which is certainly worth
retaining. They have ar innate
sense of art and are a strong and
wvirile people. It would be a great
pity if in this respect they were
brought down to a lower level,
even though they mignht advance
in some other ways.”

Then he says:

“I would say that all this
North-East border area deserves
our special attention, not anly of
the Governments, but of the peo-
ple of India. ~Our contacts with
them.will do us good and will do
them good also. They add to the
strength, variety and cultural
richness of India. As one {ravels
there. a new and vaster picture
of India come: before the eyes
and the narrowness of outlook
which sometimes obsesses us,
begins to fade away. One feels
that India is not just one oarti-
cular part which we might know
intimately, but something infinite-
ly more—a meeting place of o1l
manner of races. languages and
cultures. Rabindranath Tagore
wrote in one of his famous poems
about India:

‘No one krcws at whose call :o
many streams of men flowed in
resistless tides from places, un-
known and were lost in one sea:
here Aryan and non-Aryan, Dravi-
dian, Chinese, the bands of Sakas
and the Hunag and Pathan and
Mogul. have become combined in
one body."”

Shri S. S. More (Sholapur): Will it
be laid on the Table of the House?

Shri Anil K. Chanda: These few
lines I am prepared to lay on the
Table of the House.

Shri Debeswar Sarmah (Golaghat-
Jorhat): I was sitting with the pati-
ence of g monument, but I did not
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hear the shortfalls in last two years’
budgets for road-making.

Shiirimati Sucheta Kripalani: We
want the figures. -

Mr. Deputy-Speaker: The hon.
Minister will circulate the figures. I-
am not giving him any more time
now. Dr. Sinha. There are a num-
ber of speakers. He will therefore
finish early.

Dr. S. N. Sinba (Saran East): I
consider that the Foreign Affairs de-
kate brings us one occasion when we
should speak without any undue
emotion or excitement. This is an
cccasion when we should consider the
broad aspects of our foreign policy
calmly and with a cool mind. From
that point of view I find timt under
the present growing tension of the
cold war one feels like crossing a
choppy sea.. The world-wide tension
which had shown a downward ten-
dency since 1951. has changed its
course. Now it seems to have gain-
ed a fresh momentum and begun to
show an upward tendency again
since the beginning of this year. In
this changed stmosphere our Asiatic
arenas are beccming, for the time
being at least. more and more vital
focal points of conflict. One Power
bleck speaks about a war of liberation,
liberation not only from the imperia-
list or colonialist yoke but - also from
all institutions which are known as
democratic institutions. Another
Power bloc speaks about liberating
Asia from its would-be liberators.
They speak as if the Asiatic countries
were something like a pawn in their
bhandg which they have a right to
barter. share or dispose of in any
way  they like, or even to grab it at
their free will. This is one thing.

Shri Debeswar Sarmaia: ‘Mr.
Deputy-Speaker, Sir, perhaps you are
teaving the Chair. ‘Before doing ~so0
could you kindly give me an idea if
7 would be given a chance of having
my say on this? I have been trying
40 speak from yesterday. And iIm

respect the North-East Frontier,
except the Deputy Minister, nobody
has spoken till now. Perhaps few
people know anything about it. So I
beg of you to give me a chance.

Mr. Deputy-Speaker: All applica-
tions will be considered.

Shri Debeswar Sarmah: That ig «n
area from which nobody has spoken

and few people lrmow anything about
it.

Mr. Deputy-Speaker: These two
minute; are taken away now. Hon.
Members will try to give opportunity
to others also.

Dr. §. N. Sinha: I won’t take much
time. I will speak only about some
broad aspects of our foreign policy.

I was saying that the two blocs
speak about Asiatic countries as if
these countries and the people there
were something like pawns in their
hands and th’ey could dispose of them
at their free will, as they chose.

So far as we are concerned. due to
our geographical position and several
other comsiderations, we are forced
to play a leading role in the Asiatic
countries. and we have to give a
correct lead to the ccuntries so far
ag the preservation of security, free-
dom and peace is concerned. In
this case. without elaborating this
point further, I cannot do better than
read a portion of what Mr. Malenkov
said a couple of weeks ago. 1t was
the headline in our newspapers, and
every one of us would have read and
appreciated his statement. He said:

“A great contribution to the
cause of strengthening peace has
been made by the great nation of
India. We welcome the vigilance
displaced by Indian leaders in
connection with attempts of
forces of aggression in Asia.”

This is quite correct. Sir. but 1 do
not agree with the latter portion of
his speech—and 1 think it is factual-
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ly incorrect—where Mr. Malenkov
said:

“The peoples of Asia under the
banner of peace are full of deter-
mination to convert Asia from a
hotbed of war into a bastion of
peace. In this struggle they are
led by the people of the Chinese
People’s Republic.

With great joy the Soviet peo-
ple stand side by side the Chinese
E<up.€é i tac front ranks of those
who fight for peace and interna-
tional security.”

[SHR1 PATASKAR in the Chair]

If you go to Middle-East, Far East
or 3ay country outside China you will
find that everybody in Asia looks to-
wards India and its leader Pandit
Jawaharlal Nehru who has the
courrect leadership. Nobody looks to
China, perhaps at least in the Middle-
East and neighbouring countries.

Our Prime Minister has made it
clear when he said that the countries
of Asia. and certainly India, do not
propose to be dominated by any
country for whatever purpose it may
be. This is the keystone of our pre-
sent foreign policy. Of course, our
Prime Jlinister has fully realised the
dangers which confront us today, and
he is acting just like an expert
skipper. What does a skipper do?
Whenever there are signg of out-
bursts of storms., an expert skipper
clutches more closely his rudder. The
same applies today to the correct
handling of our foreign policy by our
Prime Minister under the present
turbulent international situation.
Secondly, experience has proved that
the best course to adopt in a choppy
sea is to direct- one’s ship straight
ahead facing the storm. Our Prime
Minister is handling our foreign
pclicy in the same correct manner.

Well. Sir. one thing which is dis-
turbing the minds of our people and
also of our neighbours. is the
Pentagon-Pakistan Pact. According
to some reliable information 1the
United States of America will grant

Pakistan about 200 million dollars to.
purchase American arms to re-
organise the Pakistan army which
will be increased to 900,000 men. The
United States of America will send
Pakistan. 400 tanks and 700 aircrafts
including 150 jet planes. Some of
our friends have seen this morning.
one such tank and they can calculate-
what it means by 400 tanks.- Each
tank costs Rs. 45 lakhs and then
there are aircrafts and so many other
things. Naturally, this change which
is going to come in Pakistan. is going:
to change not only the economic
structure. but also the military struc-
ture, the structure of security and so-
many other things in the whole of”
Asia. This change will come not only"
in India. but the whole of Asia, not
to speak of the degradation of politi--
cal morale to the country which
accepts the aid. This is the reason,
we are supposed to observe very
closely and to cslculate its exact im-
plications.

Mr. Chairman: The hon. Member-
has already taken about ten minutes.

Dr. S. N. Sinha: I was disturbed,
Sir, and I have actualky taken only-
seven minutes.

Mr. Chairman: The hon. Member
will realise that there are many more
speakers. As a matter of fact. the
hon. Member must have heard that
there are people from North-East
Frontier, Kashmir and everywhere-
who want to say something. I think
it would be better if the hon. Mem-
ber can exactly finish in ten minutes.

Dr. S. N. Sinha: Well. we have no-
thing to be afraid of this Pact so far-
as the military aspect is concerned.
The same thing happened in China a
few years back. If the armament of -
Chiang-Kai-Shek can {fall into the
hands of Chu Teh’s guerrillas, there
is no guarantee that the armament
that Pakistan is getting today will
not fall into the hands of Pakhtoon
guerrillas or somebody else and that
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will mean the disintegration of
Pakistan, as in China it meant the
disintegration of Chiang-Kai-Shek
from the main land. Some signs of
this weakening of Pakistan are quite
obvious. We have seen the results of
East Pakistan elections. Before that
election, in order that the Muslim
L.eague should win, the Prime Minis-
ter of Pakistan had said that this Pact
‘was going to strengthen the Muslim
world. But. in fact, it has proved
something which is anti-Muslim and
this is also going to still further dis-
integrate Pakistan itself. It has
created greater insecurity, in the
words of our Prime Minister, and
greater tension. We may add with
full justification that the Pact means
aggression towards India. and we
have to get prepared from every
voint of view. So far as diplomatic
.channels are concerned, of course,
our Prime Minister has taken great
courage, but realistically looking we
have also to prepare ourselves from
several other points of view. One of
them is, what is called today—not
piling up of armaments; that is not
the remedy today—*“new look
strategy” which has come out after
great care and which the most modern
countries have evolved.

. So, our foreign policy is very clear
an this point that we are not going to
play a second, third or fourth fiddle
of any bloc politics. We will remain
separate. On the other hand, we shall
see to it that our voice, which is the
real voice of Asia, prevails. At least
so far as the affairs of this Continent
are concerned we have an obligation
to see that no country in Asia falls a
vietim of bloc politics. We have gain-
ed national independence after hard
fight, and must maimntain it st all
cost. ‘This leadership and policy of
neutrality will lead us and the whole
world towards security, peace,
liberty, and a bright future.

Shri Nambiar (Mayuram): I am
rmuch disappointed with the speech of
aon. Dr. Sinha.
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Sardar Hukam Singh (Xapurthala-
Bhatinda): I do not want to deprive
my hon. friend Mr. Chatterjee of his
time and I would only touch  upon
only two or three points. My idea is
that our foreign policy should not be

measured or judged by seeing how
many missions we have opened, how
many delegates we have sent. how

many dignitaries we have received
and what reception we have given to
them. My measure is of seeing whe=
ther there have arisen any disputes
or conflicts with different countries
and whether at that time we have
been able to solve them in the Uest
interests of our country; and whether
we have been able to canvass and
create public opinion in our favour at
that moment. So far as that
standard is concerned and that
measure is applied. I think our
foreign policy has completely failed,
our divlomacy has collapsed and we
have not succeeded even in one event
that arose when there was conflict
with other countries,

5 P.M.

1 might mention that the mein
iesueg that have arisen during these
years were regarding evacuee pro-
perty. recovery of persons, repatria-
tion of Hindus and Sikhs, the Indus
basin water dispute, the KXKashmir
issue, foreign possessions in India, and
the racial policy of apartheid in
South Africa. These were the ques-
tions that have arisen during this
period and if we look - into them and
find out whether we have succeeded
in resolving them or creating any
public opinion in the UNO or else-
where in our favour, then only we
can say that our foreign policy has
succeeded and we can thank our-
selves. In my opinion that is a
failure.

- I got time simply to mention one of
my grievances and therefore, I come
straight to that question. This is
about the publicity about which I
gave a cut motion as well. I got a
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letter which I will read just now..
One man in Teheran writes:

“Attached is the title page of
No. 51 of Hind Naveen a weekly
magazine issued by the Indian
Embassy, Teheran (Iran). No. 51
wag issued on 18th August 1953.

Just near the photo of Gandhi
Ji you will see red pencil marks
on few lines which mean that
Sikhs joined the Britishers and
brought the end to Muslim rule
etc...... *  this editorial note is by
Mr. Nazir who is the Press
Attache to the Indian Ambassador
here.

“Though Sikhs are in a
majority among the Indians in
Iran, yet they are not able to
raise their effective wvoice here.
1 request you to see Panditji or
any other dignitary there and
place this before them..... This
article has ruined the whole
business of the Indian community
here because the Pakistan
Ambassador is carrying on pro-
paganda and gquotes this as docu-
mentary evidence.”

When 1 got this, T seunt it to the
External Affairs Ministry with my
letter on 4th November. 1953. What
to say of any action on that, I did not
even get this much of reply that my
letter has been received. I have been
waiting from that date. I bhave
received another letter also asking
whether I had done anything. I could
not convey to them that I had receiv-
ed no reply. My grievance is this. I
wrote in my letter that if any action
is taken, or if the Ministry decides
to move in the matter, at least I
should be informed so that there
might be some consolation for these
people that our Government is doing
something in the matter. So far no
reply has been received, not even an
acknowledgment of the receipt of my
jetter. I place this before the hon.
Prime Minister to see whether there
is any justification for such a pro-
‘paganda against Indian nationals in
such countries where the Muslims
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are in a majority, and if such pro-
paganda is carried on, what would
be the fate of those Indian Nationals
that are residing there? This is not
the sole instance which I am guoting
here. There are other instances
which have come to our notice at
other places also. Therefore. this
external publicity is to be taken care
of and those men who feel interested
in certain things should be pulled up
so that our Indian interests in
foreign lands may be protected. This
has not been done so far. I would
not proceed further because you gave
me only five minutes.

Shri N. C. Chatterjee (Hooghly): it
is rather interesting to see our
Deputy Minister who is versatile and
who is an understudy not merely of
the Prime Minister. but of practicaily
all other Ministers. He has indulged
in a language of declamation and
invective and it wag more intense
when the Prime Minister entered this
Hall,. Anyhow, I want to tell him
this. If your Five Year Plan was
such a wonderful thing, why did you
come to Parliament last August and
demand Parliamentary sanction for
Rs. 38 lakhs for propaganda purposes
to enthuse the country? That shows
to a large extent that the Plan was
looked upon as a Party propaganda
Plan. The damp squib failed to
rouse public enthusiasm. There is a
good deal of waste in the Plan. The
only thing that I appea! to the
Treasury Benches is this. There is
no use of the Prime Minister coming
to this House and telling the country
in solemn words. be united. India
is facing a “grave situation” after the
Pak-American Pact. There should be
tangible evidence of Yyour doing
something to prepare the country for
meeting the danger. I said: there is
room for economising in that Plan,
don’t waste public money; divert
money for the purpose of building up
India's defence. specially expanding
our armaments militarising the youth
of the country, and mobilising the
morale of the nation. That has been
misunderstood. But. I think the hon.
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House realised the sanity of my
appeal and I maintain that it was a
proper and patriotic stand that we
took, not actuated by_ party motives
at all.

It is some comfort to find that at
last, after some years, Government
has decided to do something about
the old French possession of
Chandernagore. 1 hope and 1 sincere-
ly expect the hon. Prime Minister
will have time to pay some attention
to Chandernagere and that the peo-
ple there will be given the right
to elect a Member to Parliament and
also to elect a Member to the West
Bengal Legislative Assembly. I re-
present here the District of Hooghly.
The Hooghly  District surrounds
Chandernagore on three sides and on
the other side there is the river
Hooghly. 1 bad occasion to discuss
the problem of Chandernagore with
leading citizens last month when 1
happened to be there and it was a
tragedy to find that there was a
rather intense feeling among the
citizens of Chandernagore that they
were not being dealt with fairly. 1
had a discussion with ex-Mayors and
also with the leading Members of the
old Administrative Council which
had been constituted under the Free
City Constitution of Chandernagore.
There was a feeling that they had not
been dealt with fairly and that the
Members of the old Council had been
punished because the Members had
been returned giving a crushing de-
feat to the Congress candidates who
stood there for election. A big
anomaly which was created has to be
removed. The anomaly is this. 1 was
shown by the citizens of Chander-
nagore documents Or conveyances for
which double registration fees and
stamp fees had to be paid. one under
the French law inflicting notarial fees
and the other under the Indian law
levying registration and stamp fees.
Therefore, they were under a double
penslty. When we took over
Chandernagore. we said that the
Indian law will be promulgated there
and will be enforced there. At the
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same time, there was no order or
notification repealing the old French
law. Therefere. it has been a
iawyers’ paradise; I am saying this
much against the interests of my pro-
fession. At the same time, the poor
people there were harassed by the
double system of the laws and they
want relief from that. 1 hope that
that city will be given svecial consi-
deration and that Dr. Amarnath Jha’s
recommendation for an autonomous
corporation will be accepted. For
years together, the city of Chander-
nagore under the French regime had
enjoyed special privileges and special
consideration and it was governed
more or less like a city state. They
want a certain amount of autonomy
which ordinary District Boards and
ordinary City Councils do not possess.
That has been the recommendation.
1 hope the hon. Prime Minister wili
be good enough to see that the peopls
ot Chandernagore will get admini~
strative, finaneial and cultural
sutonomy to develop themselves. I
hope that a special subvention will
be made for the purpose of putting
that City Corporation on its legs and
that the people would be able 1o
develop their city in a proper manner.

With regard to Indo-China, 1 was
rather surprised to note in the Prime
Minister’'s speech really a cry of
despair. I thought that the people
and the Goverrment of China would
react favourably to his appeal for
cease-fire. 1 thought that the French
Government will react favourably.
and 1 expected that the people there
would react more favourably. But I
do not know what s going to happen.
I would like to know something more
about it. But I think that the French
hesitation is due to the peculiar
insecurity of all French Cabinets.
You know, Sir, the French Cabinets
last barely a week, sometimes lass
than that. and the rontinuous changes
of Cabinet bring a sense of insecurity
and they cannot take a forward step.

We also want to know what is
happening with regard to Tibet. We
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undersiand that some negotiations
are afoot and something is being
done, but we want to know exactly
how things stand. 1If there are diffi-
culties, it should not be left to
smaller peopie. It should be tackled
a1t a higher level. And it may be
high-ranking non-officials wmay be
consulted, or may be engaged in that
task which will be fruitful, and that
may lead to better understanding too.

Honestly, dark clouds are hanging
on the horizon. The atmosphere is
tense due to this unfortunate
Pak.-1.S. pact, and especially the
Prime Minister’s repeated caution—
timely caution—that the situation is
grave. 1 repeat that President Eisen-
hower ard the American Govern-
ment have completely failed to
appreciate the psychology of the
Indian people. The hon. Deputy
AMinister was saying that everything
has been done to convey to them our
point of view. 1 doubt that. I gdoubt
whether everything that could be
done to convey tc the American peo-
ple and the American Government
the Indian poimt of view, our national
attitude, has been done. I think they
have not been told, they have not yet
avpreciated, that if there is any
nation in the world which will resent
to be a stooge or a slave of a totali-
tarian power. that is India. We are
not going to accept that position in
any way or form. There are some
speeches. as Mr. Anthony was saying,
delivered by our Prime Minister and
ty some of our Ministers, and some
American people think that some of
our leaders, some of our big men. are
fellow-travellers, but they do mnot
appreciate the real Indian mind. And
1 want to know whether at the
diplomatic ° level
should have been done has been done
as to impress upon the American Gov-
ernment and the American people
the real attitude. the real mind and
4he real psychology of the Indian
people.

The whole country—there is one
silver lining in the dark cloud—has

everything  that
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said in one voice that if there is really
any crisis, we shall sink all our
differences and staud shoulder 10
shoulder and support the Prime
Minister and our National Govern-
ment, That is the stand which we
are going to take. It is not a question,
of party. When I said “militarise
the youth”, when I said “be realistic”.
when I said “make an objective
approach”, when I said “divert some-
thing of your funds fiom your Five
Year Plan and do something for
building up the defences”, 1 was
doing so oecause I wanted thig coun-
try mot to dissipate its energies, but
be thoroughly prepared for =all <on-
tingencies. This is the time for this
Parliament with united voice to tell
Pakistan—and if I may say in the
context of things that happened
recently, in Western Pakistan—that
whatever be their policy, if there is
any menace, if there is any danger,
if there is any threat, India will meet
it. counter it and defeat it. and India
will be prepared for any emergency
to safeguard her frontiers and her
independence

I hope that after the new elections
in East Pakistan. the victory of the
United Front will lead to better under-
standing and better collaboration. I
know. if anybody knows, the leaders
who have won the electicns. I do not
want to rake up old memories. They
are still fresh in our minds. But we
hope as that election has been fought
not merely on a linguistic issue but
on grave constitutional issues and on
economic issues. demanding that al
barriers between East Benzal and
West Bengal,—economic barriers,.
barriers which impede free flow of
trade—should be checked and put
down, we hope in the new set-up that
will be made possible. The average
mass on both sides who are suffering
from common distress still feel that
in ‘spite of political differences. there
is not merely the great cementing
force of culture, the great cementing
force of language. but also other
tactors. social as well ag econamic,
which bind them together. I hope in
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the new set-up the barriers will be
put down and it will be possible for
the statesmen on either side of the
{frontier to come together and devise
means so that the passports and visas
may go and all "economic restrictions
on “the free flow of trade and com-

merce may be completely liquidated
in the near future.

I hope something will be done also
to deal with the evacuee problem
which, to a large extent. makes bitter
the lives of so many millions of peo-
ple. 1 hope something will be done
about it in the new. set-up. I hope, I
wish., and I pray that this.victory,
which ig really a victory of demo-
cracy. will lead to a better under-
standing and a better atmosphere. I
want to say on behalf of the people
of West Bengal—it is my duty to say
that—that the propaganda which is
going on in the Pakistan Presg that
this election in East Bengal was in
any way helped by the people of
Calcutta or by the pecple of West

Bengal, is absclutely false. That is
a complete misstatement. This
triumph is an oi1ganic evolution of

the popular mind in that part of the
country. It has nothing to do with
any other party or any organisation
outside East Bengal. It is an indi-
genous. spontaneous growth of the
popular mind. and that is why there
has been a rout of a very big en-
trenched party which thought that it
was invincible. There has been a
complete rout and that should
administer a good lesson to all power-
intoxicated politicians, whc think
they have got a permanent settle-
ment, wherever_they are.

There are one or two other things
1 want to say. With regard -to
Kashmir. T want to know: is anything
going tc be done in the near future?
We are very much heartened that the
Constituent Assembly of Kashmir has
passed a Resalution practically in
terms for which Dr. Mookerjee and
myself struggled fought and agitated.
We wanted the Constituent Assembly
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to declare in clear and unequivocal
terms that the accession of Kashmir
to India was ‘‘final and irrevocable”.
Even today 1 find that Bakshi Ghulam
Mohammed in clear language says:
“I am not going to tolerate any inter-
ference from any quarter. Let this
be clearly understood by all people
all around, that this accession is final
and is not going to be revok i
Now. Pakistan should be toild at this
juncture that they cannot have both
the American Pact and raise the
question of plebiscite. The plebiscite
should be forgotten completely. It
is not open to them when they take
American military aid to throw
Kashmir again into insecurity. chaos.
confusion and uncertainty and at the
same time think of a plebiscite. I
hope: that that position will be made
cleari Otherwise, it will be paving
scant courtesy to the deliberate
decision of the Constituent Assembly.
which. I take it. is the unequivocal
declaration of the popular mind of
the people of Kashmir, and on that
basis. our stand shoald be made
clear,

Mr. Chairman: Shri Debeswar
Sarmah. “1 hope the hon. Member
will try to put forth only his parti-
cular point regarding N.EF.A.

Shri Debeswar Sarmah: I hope and
trust I may be given a little time to
deal with the subject, as the subject
has not been dealt with by any Mem-
ber till now.

Pandit Fotedar (Jammu and Kash-
mir): On a point of order, Sir.

Mr. Chairman: The cnly point I
suggested to the hon. Member was
that as he was so very anxious to put
forth the grievance of that particular
area he represents, viz., Assam, should
try to imitate what Sardar Hukam:
Singh ciid. because in that way 1 can
accommodate more people who want
to speak. .
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Shri Debeswar Sarmah: I can
appreciate it. I will bow to the wish-
es of the Chair. I am coming
straight to the point.

Pandit Fotedar: I want to make a
submission. I hope you have not
{forgotten Kashmir.

Mr. Chairman: Certainly not. Let
the hon. Member Sarmah proceed.

Shri Debeswar Sarmah: Before I
come to the North-East Frontier
Agency question, I shall be failing in
my duty if I do not join my voice
with those of the millions of Indians
disapproving the United States-Pakis-
tan Arms-aid Pact. I have to do
justice to those whom I répresent in
condemning it in no uncertain terms.
It is said that the United States of
America, with a view to collective
security, are giving arms aid to Pakis-
tan. We are sot prepared to swallow
this explanation. Some of us believe
—a large number of Indians believe—
that the United States of America,
with its capitalist economy, cannot
carry on with the present tempo of
employment if there is no trouble
~somewhere. If there is no war some-
where, the American capitalist econo-
my cannot be sustained, and their
employment cannot be maintained.
That is the real and genuine policy
behind this. Anyway, I submit that
we feel that India, under the able
leadership of our Prime Minister, is
following the correct policy. However
much 1 tried to follow Dr. N. B. Khare,
I could not follow his argument. I
suppose that India has a right to call
upon him not to encourage fissiparous
tendencies. Let us stand soliﬁly be-
hind the Prime Minister, and there
is no fear for India. We of this
generation know it well. ’

Coming to the NEFA question,. I
feel that the hon. Deputy Minister
of External Affairs unnecessarily
generated heat into this subject. The
MNEFA is an important pivotal area.
1 want to disarm the House of any
suspicion that we from that side -of
the country are interested in a few

¥
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extra jubs of a view Political Officers,.
or a few Assistant Political Officers.
That is not the case. What Assam is
interested with is the policy to be
pursued in respect of NEFA. The
hon. Deputy Minister, towards the
latter part of his speech said that in
4 out of 5 autonomous areas, the dis-
trict officers are non-Assamese, and
that cuts the argument which he ad-
vanced in the earlier portion, namely-
we are trying to have a few more
jobs. That is not at all the case.
Assam has placed the right man in
the places named whether he is
Assamese or not.

The NEFA has been treated as a
unit of area for administrative pur-
poses. But for a well thought out
long-range policy whether in peace or
war—or for the purposes of the
development of the region or other
internal purposes, one has to take an
over-all perspective of the adioining
territories, I mean the adjoining hills
and the plains. In these hills and
plains including the NEFA, there in-
habit many tribes. the Akas., the
Daflas, the Miris, the Mismis, the
Abors, the Singfos, the Nagas, the
Mikirs. the Garos etc., whose total
population is estimated to be some-
thing like 27 lakhs.

In this pivotal area, three great
countries. China, Burma and India
meet., and it is in respect of this
pivotal area that India has been call-
ed upon to formulate her policies. We
are to take the lesson of the last
great war. In this area, India as =a.
whole is confronted with most com-
plex and important problems. One
is that of bringing these primitive-
people in touch with the benefits of
civilisation without at the same time:
destroying what is good in them, I do
not want to use the word ‘uplift’, be-
cause it has been poohpoohed by Mr.
Verrier Elwin. who is appointed our
Adviser for this area, in his book
Aboriginals. Of course, he has got
his own theory on such matters. As
regards defence. the lesson of the last
war was that the invasion of India



2937 Demands for Grants

[Shri Debeswar Sarmah]}

was being conducted from that cor-
ner, and the relation of those living in
these areas with the advancing and
retreating INA and the Japanese
.should be fresh in mind.

Dr. Suresh Chandra (Aurangabad):
‘It was liberation.

Shri Debeswar Sarmah: Let us call
jt liberation then. Now can it be
.said that this area is getting the atten-
tion it deserves? I submit it is not.
It is not that sufficient amounts have
not been allotted for this area. In
fact. our Prime Minister is very keen

on the speedy development of this
.area....

An Hon. Member: Carry on.

Mr. Chairman: Not carry on, but
please hurry up.

Shri Debeswar Sarmah: Quite size-
.able sums were budgeted for NEFA
during last few years. A sum of Rs.
65 lakhs has been allotted for the
economic uplift of this area, in addi-
-tion to a sum of Rs. 8,26,000 for com-
munity projects for the coming year.
But if you look closely into the work-
ing in NEFA areas, you will find that
a big chunk of these amounts is
either not used, or misused or wasted.
I do not mind the representative of
the Government of India, who is al-
so the Governor of Assam, and his
Adviser staying in Shillong. But if
the other officers. like the superinten-
-ding engineer, the medical officers
and others are to live in the salubrious
hill station of Shillong, at a distance
of about 350 miles from NEFA, as
they do. how can they properly look
-after the work in these areas? That
is one of the reasons why proper ad-
ministration has not been carried on
in this area.

We were very happy to hear from
“the hon. Prime Minister yesterday
that the tragic episode of killing and
~capturing of so rnany people by the
“*Tagins has now ended happily. We
:are all happy to learn it, but certain
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important gquestions present them-
selves in this context. Did the Gov-
ernment of India have knowledge or
suspicion of the hostile attitude of
these Tagins? If they had, did they
brief the Major who was command-
ing the Assam Rifles platoon? If he
had been briefed, presumably we
would not have had this tragic incident
at all. We have not heard anything
on this, from the statement of the
hon. Prime Minister, or the press
statements on the matter. It is quite
probable that if he had been briefed,
this tragedy would not have occurred.

Shri Anil K. Chanda: On a point of
information. We have detailed ins-
tructions about officers going into the
tribal areas. -

Shri Debeswar Sarmah: We have no
means of knowing what these detail-
ed instructions are. But it is quite
probable that this episode would not
have occurred, if he had been proper-
1y briefed.

An Assistant Political Officer had
been to this area some months back,
and he found certain symptoms of
trouble. But after this, were any
patrol parties posted in these areas?
Was the murdered Assam Rifles
Platoon Commander briefed about it?
We have not been told. Did
the Political Officer go with
the Assam Rifles patrol platoon
and if not why not? If the platoon
commander was not briefed, then
it must be said that our intelli-
gence system is inadequate and faulty.
This incident and so mmany other
things should set us rethinking.

Money has not been spent on the
construction of roads, and other mea-
sures of economic development, and
every year, the sums allotted are
lapsihg, because of the fact that the
administration is inefficient and the
senior officers do not stay there. 1
am not talking about the Represen-
tative and the Adviser who stay at
Shillong, but I am talking of the
others. ’

Now I come to the new cadre creat-
ed far the N.EF.A I must say that
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the Government of India will not be
acting wisely if they ignore the his-
tory and geography of this area. The
gecgraphy is that the N.EF.A. hills
border on the plains of Assam and in
past centuries there were good rela-
tions and trade between the hills and
plains people. Broken Assamese is
the common language in most parts
of the hills even now. The history
is that independent sovereign kings of
Assam for nearly six hundred years,
prior to the British occupation, were
having the best of relations with these
people, in politics, trade as well as
commerce and placed the hills tribes
in their proper place. We have got
recorded history of this, and I wish
I could read it out, but I do not have
the time for it. 'This has been record-
ed by foreigners, as well as by the
Assamese historians. During all these
years of recorded history, never has
a tragic occurrence on such scale taken
place. But now this setting up of a
separate cadre for N.E.F.A. virtually
means segregation of these people
from the plains people. Grant all
necessary protection by all means to
the primitive people in the hills, but
segregation is to be carefully avoided.
I do not know what stand the Assam
Government took about it. But the
public of Assam are unequivocally
clear on this matter. and the Assam
Pradesh Congress Committee has also
made it clear that this question of
creating a separate cadre, and segre-
gating these areas will not be to the
best advantage of India. They all

strongly resent it and protest against.

this policy of a separate cadre for
N.EF.A. The Britishers had their
own reasons for doing so, but we
should not ignore the past history of
this area and commit a grievous error
by preventing Assam from play-
ing her rightful and proper part in
the development in this region. Assam
never had nor has any tendency for
exploitation. Government of India
will be well advised to take note of
this.

Mr. Chairman: I think the hon.
Member Pandit Fotedar will finish in
about five or six minutes.

25 P.S.D.

24 MARCH 1954

Demands for Grants 2940

Pandit Fotedar: No, you told me
ten minutes.

Mr. Chairman: I would advise hon.
Members to mention only the special
points, without going over the same
general ground.

Pandit Fotedar: We have assembl-
ed to discuss the foreign policy of
India and the affairs connected with
it at a time when the world ten-
sion is mounting, when a stage has
been reached in the history of the
world when events with a bewilder-
ing rapidity and of great consequences
are fashioning themselves suggesting
a course of action on our part as
well.

We cannot aftord to toy with
small things and things of a miscel-
laneous nature at a moment which,
I feel, is a moment of national emer-
gency for our country. No doubt, our
foreign policy is one of non-align-
ment. No doubt, I have not lost faith
in the foreign policy of India which
has, in fact, made India emerge on
the world stage as a power and a
nation to be reckoned with. It is be-
cause of that foreign "policy that to-
day the war-weary world and the-
fear-scared humanity, millions of
people, multi-millions of people in all
climes and countries of the world,
look up to India as the only bright
star of hope in the otherwise dismal
horizon where you find ominous
clouds of war.

So I do not agree with my friend,
Mr. Chatterjee, or with another col-
league, Sardar Hukam Singh, that our
foreign policy has failed. Our foreign
policy has not failed, but our foreign
policy has so energetically demons-
trated itself in the counsels of the
world. They feel that here is a nation
intransigent, here is a nation growing
up in the big sub-continent of India;
somehow, they feel that if this nation
also grows up and asserts itself, it
will become a power to be reckoned
with and then it may become a
menace to the West. Somehow, I feel
that at the present moment they are
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seized with this fear. It is not so
much the failure of our foreign policy
as their own fear which has mani-
fested itself in their course of action,
in a way, of giving military aid to
Pakistan. I am very very sorry that a
democracy like America should be in-
dulging in a sort of policy which
eventually will not yield that result
or achieve that end which it is
proclaiming; rather the result may
be the reverse. Perhaps the idea is
to force India into submission. Per-
haps the idea is to have a sort of
greater military power, a rival to In-
dia, in the north and to compel India
to toe the line of a certain particular
nation in the world. India is not go-
ing to be cowed down. India has a
policy and that policy must be follow-
ed. 1 feel that there has never been
such a cynical, insistent inconsistency
in professions as there have been in
the case of America. For the last
seven years, I find that America would
net give arms either to Pakistan or
to India even on the basis of trade,
always suggesting that since these two
countries are on a war path they
are not going to give any aid, any
military equipment, ammunition, arms
etc. either to Pakistan or to India.
I do not say that it is correct or in-
correct. But today what thas hap-
pened? All of a sudden, after seven
years, they have broken the Indian
neutrality. This is something un-
ethical, something unmoral—all at
cnce to have a somersault and give
aid to Pakistan. Since the time we
took up a very bold and courageous
stand against this sort of thing—the
American aid to Pakistan—both the
American friends and the Pakistan
friends have been at pains to explain
it to us as purely a sort of mathema-
tical problem. ‘It is a book adjust-
ment. You get economic aid; they
get military aid’ ! Then Mr. Robert-
son, the Assistant Secretary of State
says before the House Appropriations
Sub-Committee of the Congress that
they want to dominate. But all the
same, the Pakistan Prime Minister
says that there is no question of domi-
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nation. The latter says: ‘Ours is a
free country; there are no strings
attached to the aid’. I will also read
out here what Mr. Allen has said the
other day that if economic aid thad
been given to Pakistan and Pakistan
had = released funds for the purchase
of arms, then America could not
have any sort of control over the
activities of Pakistan in the case of
aggression, but that today they are
giving direct military aid and there-
fore they could control it. So where
is the argument of Mr. Mohammed
Ali, the Prime Minister of Pakistan,
saying that there is no question of
domination or there is no question of
strings? Also Mr. Eisenhower
while sending that letter to our hon.
Prime Minister says that in case this
aid is diverted in any manner in the
form of aggression against India,
then the President of America with
all the might that he commands both
inside America and outside would
see that such action is thwarted. Un-
less vou have reduced a certain
country tc the position of servitude,
how are you going to do it? That
has been our greatest fear, that this
aid would increase tension, that this
aid would mean the reversal of his-
tory, this aid would mean the revi-
val of colonialism against which we
stand today.

Since the time at my disposal is
very short, I would like to refer to
Kashmir for a little while. Excuse
me for that. I would like to utilise
this opportunity by Treferring to the
decision of the Constituent Assembly
of Kashmir which is a decision of
final accession adopted and taken un-
animously by the representatives of
the Kashmir Constituent Assembly,
for which here on the floor of this
House 1 offer them my congratula-
tions—for the most determined and
the most factual sort of decision that
they have taken. In this connection,
I would like to submit now that the
representatives of the people form-
ing the sovereign legislature of Kash-
mir have adopted a certain stand and
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any action, any sort of attempt in
any direction to by-pass that decision
would be tantamount to a violation of
the sanctity and the sovereignty of
that democratic institution. I can
assure you on behalf of my country-
men, the Kashmiris. that we will re-
sist that sort of attempt with all our
life and with our blood. We, Kash-
wmiris, have just as the entire Indian
nation, applauded the declaration and
announcement of our hon. Prime
Minister on March 1st in which a
certain definite attitude—and a
courageous one—has been adopted by
the Government of India vis-a-vis
American aid to Pakistan., with parti-
cular reference to the American Ob-
servers in Kashmir. In fact. subse-
quent events have showed that before
the constitutional crisis in Kashmir,
the American Obsgervers were not
above-board. Therefore, it is impera-
tive that such a decision must be taken
and if it is not taken. I am afraid
that there will be fissiparous ten-
dencies and certain mischievous and
insincere elements will be allowed to
have a sort of play in corroding and
mutilating the entire political system
in Kashmir and then we will rue the
day when we did not take a firm
stand.

Once again, Sir, I support the
demands for grants and also the
foreign policy of India.

Dr. Lanka Sundaram: I am glad
1 have come on this debate imme-
diately after my hon. friend, Pandit
¥otedar, who, I am convinced—and
1 am sure the House is convinced,
too—has raised the tone and added
urgency to this debate on foreign

affairs.
During the course of these two
days, several hon. Members have

touched upon a variety of subjects
into which it is not possible for any-
one, with the limited time given, to go
with any sense of competence or
exhaustiveness. I have heard a num-
ber of times, almost every day, many
speeches, but I must confess that I
was never more sorry than when I
heard the day before yesterday the
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speech delivered in this House by
my hon. friend, Mr. Jaipal Singh, and
also yesterday by my hon. friend, Mr.
Frank Anthony. I felt very much
pained to hear these two hon. gentle-
men make statements which only do
credit to the enemies of this coun-
try. I have got here the record. My
hon. friend Shri Jaipal Singh used
the words, “I welcome it (the mili-
tary aid to Pakistan by the U.S.A.)
advisedly.” Here is the record of
yesterday’s proceedings, and my hon:
friend Mr. Anthony said, according
to the record, “the Government of
India represents the greatest propa-
gandist of communism in India.” I
regret that my hon. friends are ROt
here. I regret to say that my hon.
friend Mr. Anthony, whom I know
for a number of years, should have
allowed himself to make statements
of this character. U these statements
came from, shall we say, the
American lobbyists who have been
prominent in this Parliament House
during the last fortnight or the Demo-
cratic Research Service, I would not
have any quarrel. Apparently, my
hon. friends—unfortunately for me,
they come from my side of the house
and belong to the Opposition Benches
—apparently they seem to suggest
that we are inviting the Soviet Armies

* or the Chinese Army across Ladakh

to attack the security of Pakistan or
something like that. I consider that
this House should put beyond any
shadow of doubt, beyond every
shadow of doubt, that these state-
ments of my hon. friends will not be
endorsed by any hon. Member in
this House, because they are dan-
gerous, mischievods and completely
disruptive of the national unity of
the country. ‘This is the reason why,
you would recall, Mr. Chairman, that
when the hon. the Leader of the
House made his historic sftatement on
the 1st March, I stated promptly that
he should put down a motion on the
Order Paper and ask for a complete
and unanimous endorsement of it. I
am afraid my hon. friends have said
things in a moment of unthinking
confusion really, with the result that
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even now it will not be too late for
them to recent. I am glad that the
hon. the Leader of the House has
stated yesterday that he would agree
to a foreign affairs debate at a later
stage, .and I hope Ké will ask for
a vote of confidence, although I
believe that such a vote of confidence
is not necessary because there is such
a complete unanimity between the
Prime Minister and the House in re-
gard to the U.S.-Pakistan Pact.

There is a plethora of statements
from acros§ the Atlantic as to the in-
tentions of the United States of
America in regard to this military
aid to Pakistan and also in relation
to the proposed Pact between Pakis-
tan and Turkey. You would recall
that President Eisenhower has
assured India that the u.s.
would wuse all its might to pre-
vent Pakistan from utilistng such of
the armed assistance as is now pro-
fferred t< be given, against India.
Similar assurances were given before
President Eisenhower with reference
to the assistance given to General
Chiang-Kai-Shek in China and also to
Dr. Syngman Rhee. It has happened
that the verdict of history for the
past ten years have been that these
two estimable gentlemen in the Far
East have not only received military
aid from the United States worth
several billion dollars, but they have
also dictated their policies to the
Pentagon in Washington.

Yesterday’s papers carried a story
about a statement made by the
American Ambassador in Indis, Mr.
Allen, in Bombay, in which he said
that America hat put Pakistan on
oath not to use this profferred mili-
tary assistance or aid against India.
I would like to know whether really
this is a proposition worth - taking
notice of seriously in this country.
Does it mean that every Pakistani,
our neighbour, would swear on the
Koran that this aid would not be
used against India? Does it mean
that the American Government today
pins its faith in Mr. Mohammed Ali,

24 MARCH 1054

Demands for Grants 2946

the Prime Minister of Pakistan, to
carry out this assurance on oath that
such profferred assistance to Pakistan
would not be utilised in any .even-
tuality against India? I consider these
to be statements which are not only
fatuous, but also statements which
will Jead us to fantastic coneclusions.
Finally, I would like to ask the U.S.A.
from this House, in the name of this
country as a citizen of India. whether
that country has seen the writing on
the wall—the recent revolution = in
East Pakistan? Has that country
read the meaning of the developments
in the North-West Frontier Province,
or the statements of Badshah Khan
and the statements of the accredited
spokesmen of Sind and Baluchistan?
Has the U.S.A. considered all these
and then seen who are going to carry
out the assurance given on oath or
sought to be given on oath by Pakis-
tan in the event of certain develop-
ments taking place in this sub-conti-
nent? These are the real issues in-
volved and I wish this debate had
focussed attention on them.

In order to test or to put the pro-
fessions of the U.S.A. to the touch-
stone, 1 would like to mention to this
hon. House two or three propositions.
Why should American publicmen and
the Press always blackguard Indians
by saying that we belong to or that
we have been satellites of the Soviet
bloc? Why should they consistently
try to besmear the fair name of the
Prime Minister by saying that he is -
a fellow-traveller, if not an actual
communist? I am a fairly keen
student of international documents
and the hon. House will give me.
some credit for that. Only today,
Pravda, the paper from Moscow, for
the first time in seven years has
supported India in her protest against
the activities of the U.S. observers in
Kashmir! Where is this partisanship,
where is this fellow-travellership,
about which Mr.- Anthony said so
many things yesterday in debate?

Shri Frank Anthony (Nominated—
Anglo-Indians): I never said that.



2 947 Demands for Grants

Dr. Lanka Sundaram: There may
be no difficulty at all about unity in
the Cabinet. I am prepared to accept
the statement of our Prime Minister
yesterday. But, I must warn him that
there is an attempt at high quarters
in other countries to build up peo-
ple from this country as potential
Generals Zahedi let there be no mis-
take about it—in order that, in cer-
tain given contingencies, even during
the life-time of the Prime Minister,
they would make these potential
Generals Zahedi to succeed to. power
in this country. I would like to warn
the foreign powers concerned that
India is not such a country that we
shall see what we saw in Iran, Irag
or even Pakistan for the matter of
that, where people get built up into
seats of power. We have seen recent-
ly what happened in Pakistan, and
how people were made overnight the
rulers of the country. It is time that
the world understands this point that
there can be mo Trojan Horse buiit
up in this country to play the game
of their power politics.

Finally, I would tell the U.S.A. from
this rostrum that for 7 years they
have done what they wanted to do
with reference to Kashmir. I am
glad to take part in the debate imme-
diately after Pandit Fotedar. It is
the Americans who have succumbed
to the wiles of the British in their
game regarding Kashmir. I am here
t0 declare it with no qualms of con-
science, without any reservation at
all, that it is -the Shawcrosses,
Gladwyn Jebbs that shaped the
policy of America towards India in
Kashmir. If America really wants to
establish friendly relations with India,
if she has friendly intentions to-
wards us, peaceful intentions to-
wards us, in the light of the propos-
ed military aid to Pakistan, why can't
she settle this question? She can

hold over aid for some time. She

can da it without any difficulty at all.
Why can’t she solve the questions
relating to Pondicherri and Goa?
Why can’t she use her good offices in
solving this? These are the acid tests
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to which the United States of America
should be put. All the protestations
of President Eisenhower, Allen and
others will be of no consequence to
us unless thess,gssues are solved.

=t FTEISTS Age . FaTafa S,
o ¥ TwTa Rfes AR a7 ggi agw
TUHE TR EFTA I AT
9 WA GAET 4T |
[MR. DEPUTY-SPEAKER in the Chair]l

AT A7 wv=r B =9 I3 AT I FYl
T g fne g = #Y 9<% €
T gl T SOF FAL I TF TR
A I FFAT AT Fgr 7 97 FF w0
galRawsg ... ..

Shri Punnoese: Will he give a sum-
mary of his speech in Hindi? Other-
wise there is no use of our being bhere.

Shri Jawaharial Nehru: The hon.
Member will remember that I spoke in
English yesterday. If there is anything
if I may say so, new, certainly I shall
see to it that the hon. Member gets it.
Apart from any attempt of mine, pre-
sumably, our friends of the Press will
help him in getting it.

# et F2< srawT T § v 9RT
ST Tt 7 S FTE T F I
v feemaT a7 g eI FF a6 Fq
feorar | awrar ag e P sw ¥ gW
s gd, gmwoArsw gfhar & =2
aast § ux faerst @& W 1
ITF I8 W awrmeAl § 9, q¥}«T
X GIHR FAT T IY G, T AT
IaT | JF W T | &, wfeT &

>t o D & 1T & WiE g q=
faex F ©Wor T AT TR & AR FNT FRT
AT gATX |9 Y QA & BATY AT ¥
T ZEY T F 1 AT AT A §
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o SrarT Qa & f gfar § st |-
TF 9 Y W@ & | "o T8y 5 s
AT T Y AT AT FAT Y | qIK
AR AT AIY Fgr AT qg oo 5
TR T | TF 937 AFF §, g7 A9
v qT e g 1 feT sfat F g
T 7 %18 gfan &7 fream w1 et
FTT 98 & 1< a8 I qHwAw v g
IR IS IO FLTFA & ATF FY 5w
€1 & gwar & fFoaw w0
AT FT THT AT ITT AFT TF AT IqF
W S T TS B a1 oy 9T fF aw
H 1 AT ITAT TI99 &Y 1 TgEE,
w0 &Y 47 7 &Y, B9 QY T AT FY B
For & fr o Awl T F 9d TR
T F5 |

ey orar § 5 g afas Aifw
azfedy Y ar fAfar & € 1 7"
Fadmi o vz A | 78 A &
wfmafedt &1 s fr oe gadr
3 e idag s
aftd 1 Tg T Wy v F e
§ o= 5 @ gow werd o3 Wl X
AT Hew STY AST N | TR F
s ¥ & e g & St & famrr
F faaTa S2TE F A € A Ay TEY
& NSy aer ag € v ew
firefy o Ifa aud ITHT FL A oy
TEY ¥ qETE F AT F FAL AT A FL)
qefifr e <aw o et wfed
o7 7o W &fgd | | Y SEET FEW
uF TR AT AR AT TR A
gai ag & awar ¢ f5 w0 R
s & G T AR F e
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qifs ¥ sromT AT, FAT A9 9w ¥
S FEAT | JT FIAT ITH J FgAF av
T[T AF g1 3w el T w1 @
@ T vm 9oET T ag ar gfar @
e fgmre & WY 9% dor g &
ag W w8 F aE & ghrar F -
IR ¥ T T a1 AT =rfEd, A
AFATT Y I T FG JIAT AT FY
# gErT fed ad a1 g ow gt
Aot § 1 @7 3@ 79 7 AT
Trx a7 & fF gfrar § & aga awwas
AR € W & sy o s & AT
I F U T A g FEer i fwar Y
g, 9% TN W= §, oW WE g
TEAT Y TR { OF AL AT qTF T@A
g, TF T RE A TH gOLF o™
dardr § | ¥ TER A W =T
groifs a9 agw & awdt § 5 war
TR g AR ST ITASTIE 1 TG
qEa g g1 e Y I R aumAr
£ ag ag & fr udt av rom Y a5 arRy
TF TEL S faoms & AR T gEL T
& 9 o g ¥ faers werd Ay dardy
FA §, A i grow ag e §
WersTem g e darar st @R ¥
TEY F US> ¥ A9A w1 gwa ¥ 57
AT I FAT FT AAT T AT
& fr g auear § v a8 oo #
& o0 qaTr $X Wr &, s [ a6
7L AT § AT FT LG I TWFFAE
%o qfear sgEl & 9@ ¥ S
& fr 70 | @Y, g9 AT ACH T ST
foram &, TR T aTh [N a9 T4
Fwa ¥ fodt arg@ o fod @, S #W
FgEXE I AT * et 7 ag &A1
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g fr 9 @aY § & AT EA BOF &H
ey T Y JATH FL @I E AT T
=7 ¥ ag dard W1 aTF qgal ST
& 1 e ug SYar & fF aoe QT a6
FOa FOF FCE idT §, a7 T 6L
SYIT Fga FHIET &1 AV goh gob AT
FRATE BRI A WIEE
=TS FT WA qE@AT § | ATATS A
=TS g snErrOw I § st
wtfaer a4 &Y @Far | A9 @
grr fir =< far ga & faar @iy 9
Wew 9 4T RIS a9 ST 4T 91
YT ITFT T SWT G Yoo W &
FIES 9T ITT, BT A4 afew =T 7w
TIE HGT TST AR Yoo HIT F ®ES
9% F I FAR A7 FAL FS A=
el &Y groa ag & fr 0¥ wex fAwe
& AT g9T<) T TH T ¥ TATE FITFA
g1

TR ST ITo X BT FT F
& = =Y wreoff wga € fF Tiw aw 7
AFRTET AT FE A HIA qow 1 FgHhr-
ST %Y R w0 | GEY AT E | q5F WY

forefy OF Tew ¥ AT TH GHA | AW
gwﬁmwﬁmaw@aﬁawzﬁa@r
A& 79 gFq | T IO FEILH AWK
w< aFd &, Sfea g g7 TE I T |
g, Twa W ag T & g e
fewraa @ $ 1 Tadue w1 Fw & fF
ag oF # fewma w1 sfae w0
srfes @y WF 9 FHE feww
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TR ATAIATE | THFATTHARH
ﬁ:iwmﬁamr@,wﬁm
&, TEX T@ avg ¥ f qoF I arfaw
¥ AT Wil wfem 9 awdr § | &4
Ao afadi qedr g1 g ITTIR
ST & 5 awa At fer gy T ¥
g sy aR fem & fod g 9w
gars s & W € 1 e St
wfr @ o sedt & = v g | 9%
X 1 gw @y wifas afw @9,
gW ST WAl A & A7 FH W
ofg Tz@ S & W WY Ay
areT a3 € |

€ P. M.

gg Y we fF§ mE W oF A=A
g AN AT S, weA F o
IgFY Y areT Faq 1| gg AUHA qEL
& | o= g ax S fear Ay Fg Ay @O
AN AR W | FEN STFETH
a7 € 1 S AT EE O &
ga § W TE 1w TR T I
g Fiwg ¥ foa S w@r =%,
T fr el TTT HNEL T 9 FAT
qeaT & , 98 W T ATWIET B FH FI
T &1 €, 7€ oI §, T IO
T §9 o gFar § | Sfew srET A
Tew Y a qeW & fod 5@ adET
iﬁﬁgﬂ'waﬁmﬁ'ﬂrﬂﬁa,m
oy &t IEY oY ard e §, faed
e TwET M 3, FIeE™ ¥iE 8
ag 9= a1 Ied 5% | @ OF TaF
g1 Sy i s F TR B, A
T, 953, U I FE! AT, FEt w9 F
SfpT afrardy A ag §, 1en
T & fod SV # F anfr $8T 7 °
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oF T 39 aefas § § o <
g1 TEHET X T UF JT FE | T
stfrr o 98 ¥ o age R
N TF w1 3few TN T Frd
QT w1 forr @ TR Fga AT g,
ATl g, ey guThy e & faea
wer fv AT g A9AT BYsr &Y FraeAr
AT § AT ITFT FMHY FT TGT FQ
FEANCF ST IIAS | A AT ST AT
BT F AFI(T &, AT AT gA0E SN
¥ 15 FI9 &, T FETAT T FTH F@
%, I q agx fa=F 1 91FT @A &
AT A IAFT IgT e &, Ig AGgA
w8 §, w1 G S &g,
afer A =1 & fr foarsa F W 18
e 3T OF SYS srwm<T &1 At STt
&1 gxtfaer gfaar & I a9 § 1 a8
ara &, S areseT g € & guTU O
g amal & fager gat &, srefaay &
&Y, afer A 7, ghad &, ==
# gwawaraal 7 faegrgar € )
Fg 39 q@T § 9F 92 a1 FT qFTAeT
agl FL FAT | T WA Iq AT
S wFrg, 3T ag oI ¥ aE
T IAFAT | THF oA THATLT ALY g
gfifed ag o1 oo v € v g 98x
TR ooy & T AT AR R fra
¥ fod a7 3T agF oA TwE A
Frefy @8 FT &, @ ATHFT F IWH A
ug NS qEw FT agT TX T3 S AT 4

TR G 7 TS AMAEST A
afgar &Y 99T #7 1 J7 7 @ I
W ad ¥ ¢ Sfea & o9 ¥ Ag
wer e § fr drer g freare § fr
T AT TR Y o Ffod X
WV T LT AN GH VL g ALY AFAT )

TE B ¥ AT HAST AR AFF ¥ § 1
arfae § 1% wgdde ar 1% Tiearde
HET TF FRA ST w5 AT g
o FF FOST ASFET F w7
farmm s A o GFAT &1 gF Y
TET FET § ST g AT ATIFT Fal
ferelt wifsres o 7 ag= s &, afew
FQt srrfaal 1 arq FwT 797 @
9 99 TOH OB e | Hew | forad
srEdY § 39 W afgar &F U 9T wed
Y faalr arpa § SaaT & I a9
g1 F@ET ug gars Fr d gy oy € AR
fRaTST & 98T I AT ¥ 9 F A
FE #Y O groT & JET 1

gIfod g% ®ry @y § | A
RIS @A g W gH |IST B 9L AT
AgY F@, T Tt 9X A Ty &
AT FTET FT T FT KA FQ@ &4
T St faget gwr S fw 99
T o & I8+ g ag 97 fa=mar €
YT o G A AT I STHTAT AT 74T
for w75+ erfaaw== sreefY, g erfaar
Y W1 T ¥ WA, % A qrfrans
HTHY, FRATX ATRHY, @ G@FAr §
g fraw o3TE F w1 T1E IRl area
FANE TN FANE | SREF AT
g 9 frwe @1F a1 QO {, %
=T AT 7 A8, FfFT aagd § A g
gear g v 1§ 3w a® #1 w=mn fawe
T

a1 grgal A, # Y I9 a9 Ay
a1, ¥fea 3 G, FoF = G I A
NT T ATT A =T A 5T 9T AT
ST & wyy v g agy TR & frogw
A=A e, Sfrramwan oz T gw o
a®h, Al armarEr gt wY a3,
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TET AFA & AN ITHT T FWA E
§¥, og ay fow &7 ¥ |7 Fg1, q€ a1
oF aga foeardy & s A r o9
Sfpa & sgaT g 5 e T=wT /19
Il A ORF T FFTGR, T T
I F [T FET | =TT g B Ay w@wy
A AR TG For =9 qF =T E AR Ay
faum Fa7 € foe¥ o feew & T
faapordt €1 Og QY ATSIFS  TF THTAT
drara & e 2w 78w #L 5 #av fagr=
£ arEaTE FT AN AV HL FTK § IAFT |
Tq T ATA AT TWHT AYHT AL § 1
SfFr g TR FTE 7 = av gy
& fr AdY, TIH BT I 91 T
g fr forw T 9 g9 =947 918, a7
AT ¥ ASAT AR, TiSATHES ST
1R, 3T Y I A AT AT ¥ 9,
AR TR FFIT I AT IAT ¥ TEST
FEAAFTE S I W AOYATR F TR
q3 I=AT TS § aT g% 99, feer &
T & AY AGY Th, AT fEET ST TAwy
¥ € O 1 R aEY ST STEd
& &Y a8 =99, fedt &Y awey & ar
AT &Y | TH R TART HEST T4V |
| 7w a9q anfaw aw & fod w3 @
g1 afas Aifq oY gy § SEwr B
FE W A A 9 A F F¥ o+
Al ¥ foet gf e &, Saar w
I faeer A€ £ AT, FE ITHT
qT YL FT FHIC 7 H TS |
S BUTR WoF AT g &, F9r gATdyr
mifwe &, fraT guTdY s ot €, S«
TEX F T TSN | TH U B IH FA
TR TESHT WX TS

AT SR AT T AT HT TAT FQAE,
FgTEET A AN v, afm smar &

F@ & fF T @mew ¥Y 9T a1 §4R
qTET FT AET | AT I AR TR AA-
TEHT FT ST AT &F FT &1, I 1 a6
¥ TrEw A §, AT FB AT R 7T
& Y g WA HH S, AT EH A G AEAT
FY AT ATEAT ¥ AT & FL 958, TF
a5 @Y FT 9FF, a1 ¥ 94 A9 qAH
are At W | v ag A g A
# % gy srar 1 wnfeR & i o A
9% g% 9% @ § ¥ 9+ fa% g
forarr & formrr &, 9 g AT @ O
T ¥ w1 | qrfeame & TR AT
&1 sFre aifoaTde ATl Y 99y
FTHY, I FA9T FC JAH! T T7SAT
IR A RSN | A AENTFIE X
gs T ToEfaw AR TR I S
anfas qIT § SUA FATIHT T T FEAY
& fr a8 oF 9Tk SAT FBAT Afeq
qT FW qEAT AMfgd | WEH Tgq 7 AE
q=dT, I8 ITFT /IFT AL § 1 gEL AIH
& axx &1 Sfew g T fa=w
FT & 5 g9 fFas s

T qEt T H TF ST AR AR
Tt g § 1 snfex | ag snfas Aifw
fageam # & Y, afew gfar @ <5,
ey fr g st o AT g1 6y
ToFT Ox ghagT &1 I T TR
ot w< SiA, T g @
HffeR, e foay S=aT F1 =1 R
arfaT & a€y 9T 1 o TE) grw ay
AT IERT SIS FWA wFOF/T 1
@t a1 & 1 @Y ag &Y sfeas aT g

SfrT ogl 9 o g9 19 & Ty
2 fix o« ag AT ST § 5 sl
Al Tu O A 3w d, o ™
q¥g waTe Jsar & ar fee a7 soiaw
A CaT &, I AT qSHITTF & srar
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[= s=rgTes A'E]

gmaR aErTFT ST ST € 1 =9
T AT ¥ {Y AgT STAIEE AT
TF &1 AqT T THA A IFAT
=rgar for W 4T T €Y T st w4
T Y v g9 5 T TR g7 ¥ AT
IERT A FE AT THHY FSST FY AT
SEH FgEEa A g Shra E
TaF A5 & I ¥ A AT AN
qrFg TEF q AoET AT &, FrEa
FT &Y a1 sTFr AOET ), wsErta &
%o I AE & W &1 9T OF
&1 gfar & AT F THTEST &1 AT )
wq €7 qEal FT GFEST § at Tg
STEEY & F TEHT T T F AIAT ATHT
gTea FY TITAT | AY YA IAST qg
JEAT ST AT AL & | AT I® AW
FT HIAT AT FZM H B T
€ Ay § A 9@ aE@ W HT I
WERTE1 SRFIHAoOF W
Y & A g TG FT A1 AT §, ST
o, garAT N A ot T T AR
¥ HAT AR T A IALH @ RE A/
srf €6 € 1

HT I ATHS | HI HTF AT I8
o AT T A EY, T a9 e gew Y
FE A TT TSP I, AGS H w% @E
AN T AFESTH IHT > g
gadf g foursa & femme ¥ feely
&Y, e amg & fgge & a7 Sy
€ ? gy ader g Y W § fv 9
wewl Y 2 AT T & TF gHF g
o a7 I faasy I 1 1 @H
#1E IgT SART ATAATE HT TAT AEY
€, =9 A A I & 1 wrewATE W v
T F9a @ g § 1+ ghvar F sa W@y
T LG WY AT AT §, &Y IF {FHT BT
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qFTEeT AT § A 4 g & AT¥
2 1 TmEY ey 2f"d

v fasfa® & o @ T AT
Haq foF =31 F TOF oot FS WT
T M@ & oy ag wEEs =
FAE | ST AT qg fAwear £
f& 17 g8 fasfast o=t /T av a=-
aw Iret gfar ar ow fagrd gfmar w
F & FfEEr Y S 1 R
ger ¥ & f& = o= g
gfar 9T s oF W, 7 g9 9T sy
zq g9 ® 92 ¥ #Y7 s=or A I
I, EH 9T AT &, IET |H F9Er
AFAE U FTE @ A9 TEF THAT & b
FUL IAH ¥ 7l FOF T WY Tg 79 7%
foar g f5 gER #) facms @ T 3
& Tl AT EFIT, a9 AT a7 AT IW A
MEFRFA AT FT@E 1 I
IFTE F & A/TAT 98 § 5 W "o
T & frars vearadY & faar Yy s
F 1 T AT ¥ T WO F@, A
T T gHAA & fr T wrk a
AYST & AT Er0 Ffew 1< TITEY Sy
T AT T o7 veaT & S & faved
Ffog, M ErafTsE A AT &
for 1 azaao T e us T
#T awesTd AT gF g Fr fawraa
FT AT &Y W §, wwfod @y Afy
g ST g, 98 T work % 2 A,
afer orr N9 *7 g7 T & & T2
FITE I TF > AT §, I8 fawrs
AIAT ATATT IS FY, AR g w5 AN
g1, X &Y N asrwe S aamaeT w8y
FH FIAT & ITHT ATEF AGAT AT
ToaT, ag Aifr =gk =1 A %Y g,
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R T e AN g8 A I H
Y H, ITICETAAOA & | gl T q{H-
forr 1T & & Rl ¥ T W Al
FEA |

o ara AT fF &I 7ewt § St
% Y &, ag W A G § o
T 4] AL E, T omm W g, 9T 9
W T aga SHIKT T AE 7 Wifw
ghrs ag L e fr ag a8 T U™
A FAHF A T FITEH § § @&
Ty frag e agmargm & o
Fare a& § AT T ATT IAFT GARH,
HIT IR A A FE FL GHAE,
A e sy A fagra €1 sl
gifae T8 ar 1 e gw adsn
FHTEX € IT AT & FY ST FAT AT
g EgSramw @ | gafvw g v e
I fao =T A, SfHET s g Fdew
gy & 3 7 Wed & fv g gEt a%
T TS ar a5a9< Ig & T g5 s+
g 7 & A wi ¥ aOF § s s
% wifw #2 gafed aga @19 ad
gl ¥ & g ST R T T W E
T 79 g T 2y & Sfew su=r Ay
W s fowa et € B @
wrefafosy ot § ag sser ST 9l
21 aga oW ¥ g 1A g v we-
frafeey Toq SI¥ § 1 & AT T
WEARgLaE T W& &= =0
rorageT AT FHLFHT ATHR %
A fmrs@ e SfFTgw oF qEAE
Y & FI T qT AFNST IBIA, T§
g AE v | &, gfsew Sid W
gfe gad | F|Y ! gF [B A0
gifes FTIT & AT WESr ARKIST IST
wT GeIT ISTATE 7 I AT T ITRI-
& IS GHAT &, AT ey T wTFHA U
T FET TEAT § aY W W A

wWY 1 FYE qIT avew 7 &Y, ar eAAr
FfFMrgaife dg, A g @R
g, 3fra 0¥ 3 § 9% rade fagr s
g, 9q qogal & afE ¥ a1 FueEr
qifeare & af@ T 1 3few s
o Y § AT =T T &7 AHAT § WY
FraTE A X &, FaETR #Y wrE ¥ A8
afes gaa a1 SfEa
fordY ST T @9 9X €T w9 g Ar
2, Y wifgx 7@ & & o el
AT & 7B T TS T F7 | Wi o
X 7G> IST &, HEST AAUHT F1 ITH
¥ grfre #Y T #Eg & wE, Ay
ag g} o7 o g W e 7 gl
ag OF @ & TE IS 1w g7 9]
gsaT &, AT Ty Hify 97 q9zar §,
ufsraT 9T 99T §, T Q98 999T
&, foraeT s ara® IEE A TTIFTE )
zfed o aTT ®T 94 SOTET SO @
SUTET ETE ¥ FGT MIF =T 7948 F
X WEAST &) T, §F TETRET 76T W
= A ¥ TE-TAET &, A WO
F gy fF I IT I FTHT AT F A&
Fgx A gad 2ET ) | I EE
&, fe T IJUF SURT S WL 7AT
FT F& AV THY agf IS A FRAT AT
&Y 7 STAWT, FITE A &F TE ATRATN 0
™ AR A afer IR ¥, wEw
FT, ITRT OF goTg o1 fF I AR 9%
Hor ST ATREA | g9 590 T B
AT TS FEAT TS § AT ™S
[T wmew &, SfET S« AT SuTEr &
ST &, o T AE H T CF R F
fareTs @3 g, o« $1% o 71 T &
FTC ¥ & a7 A& Eran, w7
FYE g TF WA FI X A1 9 I
& gFaT g, 9g IR FT AT T
forar, fmT o g9 ST F8, FIL JHE
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[t sragTeTs 3aE) »
AT HheT o T o o -
57 9o fF FEEET § v wmy
&Y, 7% IuT T § W AT NF &
mtgg&gwmmﬁv gt
AT FOFT FTRTE | =7 &7 T 779
AT Y JF ST ghrat F gare e
:vgmgﬁ'srrmatﬁaw%amaga’r
w{g%%ﬁmwmmgm
febpora & foF @Y qow e wwerar @
Furgeae ¥ foa §, s sagma s
fewrora ¥ foft w29 ST E Y gEew
T Efrmead Ffod &1 ==
F 9T AT 1

T AR ¥ Y 98 A7 T FY aH
%wrﬁrenwaﬁm%amﬁmgm
€ T FIWEH CAT AT HATAT. ... ..
TG AT, AL it THTETr ¥ wRr
o, BN Bt #Y fraa §F o af waq,
& g% e fewrom & o s @ &,
a #Afwd 5 famardy ¥ war W,
‘%&ammmgm,aﬁ——: ATEr
o1, % a8 % 747 3w & gu> A fod,
AT FIH § AT AERT I ;A2 F TroT
F ford 1 =AY frgg w9 AW 2, TawT
AT THT gAT | GHIR 7w F AT
W @ frowr T gam s
gfirar & YT g F 0 zefoq
a8 w9 gfral ¥ v Fed ¥ foR
T gam afer AT waT AR ¥ o,
=3k ¥ fod Sy mar . zufod oz afa-
o AR X T §, W mewT
a0 g 7 @ ar e g
T o v § 5 wwaw
T 1T WA < S 9 e AT 7
T rergr A awra g s e
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I fgwrora ST A vy 1 Frw wae
aﬁff?ﬁ‘mgﬂ'%,mmmm
graT 8, a8 fawrad # w€ aive qre e
T e AT X ¥ e arfre
FY BT 72T & TE AR T AT F
ST FX I GO, T g wary w2
AR w8 T frew w7 g @y o
TG AATHaE T 4 57 firew Y Ry
AT T [T | T TT¥ F1E areeT
T =, ma‘rsﬂ%ﬁﬁar‘rﬂm
forar Fa daT ¥ w57 Foar s g
T NS F0= @, d9r ;T | 9
T AT TEY I3T AT AT AF WL -
"I A A Al O, S aer wdg
mﬁ,agﬁmw,a’fzﬁim#ﬁl
&T, A€ At W4 &, ofr wwAT F, srardrer
FT FIE FTLT § e FardificsT o,
IRT I Y ag avT AL E, AT fwmr
# ag a8 ar, SfeT sor MY F ar
feomar 1 @Y orx ag #5 ghrac a3
& Y T fraly & Fort etz ¥ STy
S aetd | #4792V < 2, wifoa
wfed fe gasT 1 ghrarce frr 5
AT THAIE ITH T F 7 901
ST S AY 3EST a9 &), Sf 9w
TIAHE T T & FoITSrT 3 § B 7w
ST AEd, AT T LT T I
TR & fr gi, 9w fow gvy § g
T A ara & 5 9% wgi ww
FA 8, IR TS A AR gaay
AT FY IFrarz T gAT qrATT W,
qE ATAT | ST [HEST T I
foFew &7 BYSfr wrag ¥ oY arfrerrr @
& St T 3, wg ArgTfe § W weer
TEAF AN E ) wTcTHT AT Sr__y
&é&’tﬁaaﬁ@rﬁa‘rﬂ#wﬁw—cvﬁﬁ{
= Y, A g o fodY g ot gy Ay
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#F g7 gaTY T § o Ired g aY,
HATaEr ag> W FEr AT THT § A H FAT
WY FEar § fr gw wA S 5w I Wy
T A& FE, T IW AT F S
T il 7 srrfE T '@ ag €,
3z erfex & fir gwr wmed & T gy
B & TTE IS ghaAx g, g T
& fr 5w oigl @ &1 8% §< a9, HK
FE FTAT GFI AT AT TG & F AT TF
Fe &Y, Shra el gl asanT
€ T, T GRAAT §, FIT Towd WY
TATFT By TTE EATE | AL TF THT
Y FATT @I &Y 4T 6 gW gL IS
¥ ST AYAT aTFT @Y § a1 & AT
FaAY TaT FET ar e W AT &
TE =Y oA T feaw o gfame A
S

R aTq qA ST F 9" TE F
ot o wY & foa §, ag wen fF
2 gaT 1T fewT aww AT & 1 T
T WO FCAT TN A =T i o /1
EAlL

G<, § 7 T ¥ AW A T, TS
e ATt w1 RrR g AT H {H IAH
ft F woIT =vgaT g e w1 fw
ganaﬁt'ﬁ?ﬂ%ﬁraﬂr%ﬁwuﬁzﬁ
g s 5 O Ty S gee
%yﬁﬁmﬁyﬁ?%#ﬁwﬁﬂ"*ﬁ‘
7T &, FEHT TIAT L FAT FAL T3AT
g1 wEd A A & waEae § et
S gre oY Swr At # § wF Fqw IRE
agawr%%rﬁréﬁvm%rﬁm%ﬁf
areww T § WA F gwwar g 5w
QO FET QT geRAT F1 e
T w1 AT § 1 AT FT TS I
faege qRTE 1 TETILT wel TF A

areeE &, FET fggET F1 AT TTHE
T EfeaT FT, BH T AT F THH @S
297 WTEY § @R 7 FE AR g™ ¥
qeSF S | WISAT FT AY UF GrET FqET
TS &, YT IATAT AE FEA Y AT
T & fr fgam ¥ que ¥ & T
F 7T A ¥ AAAT AT g2, IF gy
W ¥ UF BT ¥ FIA A FrE TF JEgd
Areq #¥ e I AT gEAT @, Te fFE
avg ¥ frg wTaE ¥ av few foamr &
O guw & a8 eay R osw o Wb
L THHAT AT THAT & | zrg@ﬁamﬁ
ara & 37 a7 Argwlea aw § & -
W 59 a1 FT JSIET L gE, ||
Uw o gt Ame fegEaT #Y ;e
T T ¥ fod awmr 98 T4, WL
g fr fredY gEy aEd ToF o1 g9
gt FEST AT TEAT FAEN gL IR @@
7T <2 fF T 9 feg g S9A OF
meﬁgﬁs%'m E13)
foqr ST | SF ASTAT EHILT TR
1 fewpd & &1, T fadsn SReEl ¥
FTaw @ & oaEi fewd e a
Ga7 X &, wEe oAl g § ST
fraey &Y gEdr TXETHar @ Ay &0
e & fregq o ¥ g9 For & W
=g waS FT aTha ¥ AT FIrAT Tlw
¥ g frar 9w & A 99 T EH FEAT
R EE oW A W gd e oaw T
T frard €, f6T o g7 s' I EEH
T T gW ATEET WY 9 T FEE EAT
w1y &, it wrw fee gfvat & a8
Fvi %Y G, A 9ITS IEFT A8 g
ST 8, & NS T IS F FEH AR
sk g9 #1 gF 4uT FIH I forEd
N T THIS A T AF 91 T g AFS-
wEY oY & AST gWi 1 e ar wifsSdr
gay o wgl A g, FE I8 ALA
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[*7t sagTeTs dg%)

# ¥ 3 fgge= ¥ awe 9T 9%
& s, fegee 7 § SR ad o @,
THH B aw R W A S e
AR T iy afaa g fooafes w7
T A 2 IO T | o v 99 =
FEH IST S, ATaHT aOF FT 5(9-
A g3, qg AT I & AT FL a4
FT S FAT  FIH  TIHT @Y
T+l ST F=y o qife O F v get ?
TF AFIT TSATIT AT &I 927 @A
&Y (S, w1 AT Sw 9% < fraT fe
g feadr g s gardr Afa &7

=TF AT ag TEY i 9 Shra gad IR,
Fg a1 St ST T8 T, e sod W
g € v gurr wifgwdr Af 7 <o
g% 9 SV FY X 3w ¥ FaAT AW
BT T HrET faear, IREE Wk Sfafae
FTAAT AT AT, AL AR SF a8 A
FIT A7 9g I 9 FIAT STITEET T
2, e ag s A g€, Mife sy
FHAT T v gt saonw fear 9r 9u9d
=7 AT WS afr A Y g &7 awar
AT, IF TgT AT AT, FESATAT oY
=AY Y, g =7 TS A&y afew oy,
TS F AHAL 98T I A T4 F I
HET 1 AT AT IHST FT T AT,
s gt ¥ forad 9+ g8 ST §, I Ser
‘& Fl A TH I Y O ATAT A TGO
AT & AT 7 997 & &% B a7
A T I H GH HIS TF A1 AAT &, IGF
A F 7 wET 9reaT § 5 ol as 7w
e gAY aTE AEY AT &, AT JAEAT
AY 39 9 M fpar sm@vm 1 e
Ifgx € & o= a9 o7 14 § T ww
AFAHE FT AT GHAAT & FF T T19 Y
T¥ET FEH A foraT FY wraar O & e
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STHRI AN T & TIY 7 HHET g )
mfed Y T gad 9@ o9
T 7y fF Tt I & gawT sfe-
R Taae 6 Sfear w5 ¥ faar o,
FIAT AR 9 1% | I@ 9 O =<
AT w® AR fo 7@ FA weew
@, FIETT FET ¥ awS |

#5% 3@ & for F 9 98, F ww T
are feem™T w"ar g fF smowe frw
FAL ST I S ST §, o5 Frey
AR wrrfaar T ST § ? enft W=
OF 3 0¥ s@aX § Uw sof=T 0
gaX IUT A, ;WAE ST ¥ ey
AT, a1 et ¥ frwelt o, for Ot weaforee
TR @O | g9 qreT § e
TR T qEAteE Aol & gom Ta
g I SUH =T TS ST AT
q1 | FIE A AEHY ST IEHT  q@Ar
qT @ awar 471 f5 ag frar fassir
I € AT a8 F1E OF STEH A @€
HIEH T 4T

Shri Lakshmayya (Anantapur):
Will the Prime Minister kindly give
the gist of it in English, so that we
could also understand the humour?

Shri Jawaharlal Nehru: I was re-
ferring to a news item that appeared
in the press a short while ago from
Colombo, which stated—1I have not _sot
that news item with me just now—
more or less that an anti-communist
conference was going to be held in
Ceylon in December 1954, which
would be attended inter alia by
Senator McCarthy, Mr. Chiang-kai-
shek, Dr. Syngman Rhee...and a num-
ber of others, and finally Shri
Rajagopalachari. On the face of it,
this was so fantastic that it was not
necessary for anyone to place the
slightest reliance or credence on this
story. Nevertheless, I enquired about
the matter as to whether anyone had
heard about anyone else. Shri
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Rajagopalachari replied to me as

follows:

“I have absolutely no know-
ledge of it, nor have I received
any such invitation. I entirely
agree with you that it Is an out-
rageously foolish conception
which can only be traced to the
genius of some journalist.”

AT F% AL 1B Sl A gy
gz %1 s e =7, &9 5T 39 ¢
g2 7 AT fif fosaa #7 a6 § sl Y
fr dFHgT o FgoEr § | WH
gEewAdi s Ffaed ma g &
=T 42T g AT A7 RNF a7 AT IET

a1 oF AT A9 2, #1E garg e Tl

2 o7 3@ T fegew Y ¥R &,
forg 9 fr 2919 FTH I 9O g
F@AT &, X W/ dF FTATY qIoow
g ag gvgs & s @i W e
ek ¥ TEH FT AT A G, T FH IqH
TR A AT I s AT E L ar
< ag o Y & feamr & S & F1%
A AR S| AR fosfas w
A e Tt ST 7 9 G fwar fw
T A = GifeaX TSET 7 S o
AT FEW ISHT € HAX AR FT TF
I FTEX FATET & 9€ IART T
& s OF skEw § o T
4% st | SfET R TEw aga 9
e F< frar § & A0 9=y T §
Fr = T 9T FH I99T & AR AR
¥ o § AT T I g Ay Ay
T & | SMFY I AT € 7 S
St EaO E§ Ig wwx a8 § fF
TH TURT AWM ¥ HST  FET
| 1 H T AvEar R g swey
FTETH ¥ ASTHL | T AT8aT § B g
wa feey oF g ¥ ST frer w1 @
i erexe oTd 3@ #Y a7 § 5 gl
F Srr R ¥ AW A
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g &Y 99 avE & fegmm ¥ @
e feer & 78 fegem # el 7=
T4 AT § A 95T aEY T ¥ T AF
&1 ¥y waew a2 § fF S 9w
FANEN TN FAE 1 STHFFICHAT
arT qT F1E @ AE gAT 1 FHIL AQH
ST ATATET Y qgE R IAFT ST T
FTE T AN AT | BT IAF I TGV
AT I &, I THY AT A | AT BH
FARY ATAFT § | AT T & FST IqTH
£ SFF1 SO W1, F a8 #Egy %L
fFr ageaR g Al gw s § A
I wirsw, ST TEwES, 6 A
& fF g% g9 # g1 faom FT 9T F@ 1
Ig 9= A & I« AG AW IAR
fovmr ® oS 9 @Y X s fosar
T NE | FRFEAFTHRIA
ﬁm@mé%amm
FAT W E AN S fegar ag T {
afer SuFT IT AWT Tt § !

#F gar fr A gl fedy fafaex
AT F TF WA FT 7% SI9 93 F
gar$ | 3% Y 9T §F A4 0% A
foar ar 1 @ F AT S /4T av
39 gug foar 9T 1 g wor d9 A9T
sRa<t T ¥ fea fomar a1 @R a8
us gfear o=t aaEy Sar A | HE9S
¥ 9ud §o wiear 78 § 1 vE9 A9
ST I8t W7 I TR | AL T FT
e g1 e i sawr w9 fer
931 Tt § TEfe A1 o & § faw
gt foegr @ afew ag v =1 AT X
g feaT s arfe S afge a@aT
oTe I gF | IR TioATHE T F.3-
O F v 97 I av agi X AFA 9T
g fear o | Igd ag Afa sy e
s § o7 AEY & 9% 9 AT
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[ saETeTe dgw]
I e e afis fe
g foemT sram ¥ sronr &Y W gw
ot =18y § fr o foe < amg arg 1991
e ag Afa gz & fr g7 Swii Srafr
TN IR FTTEardFag a7
I 5 ST ATE T ar ATy
FEFTIT TG T FIE T
ATS § | TE FT STeaT ¥ 7EY foram o7
T T AT T I aIE BT GHIA )

FFGI AT FT 99T ISAT € | I
¥ wAE wga e gt € #rE aga
ANE E1 g WA T ¥ aEuE
o AT &t FRT o gw 99T s
s ST i T @ &)
TUF ASIIT 57 AT W W ey
&1 ohrT oo 2w e oot =wfears
T E 1 AT O UF @TET AT S
Fgd o fF e W1 @z vww e
9 AT AT | favay e #% g2 o1
AFE, g/ I E 1 THD JoTaT qE WY
sTaas € gw aman w9,
Iy fofa 91 59 99 a8 St oy
|t dey § 97 g wwe ¥, -
afen & g &, Jmw foft 7 feey
oY 21 IHT F 99 #Y q &, e
Tk SErHag a1 o o QFA
fofr & agamit wrar ey &1 sy
AT I wrETHr foft 7 S@eHr §
I w1 o gur fog gy < S
sramE g, i fofr 4, sk I
Fer & g ST o e aedy §
at S T fF ST e S
foftnt gy et =T &1 z9 9
¥ I ST 9% FTEr AT 92T 21 qE
=S P F AT AL T F SaEr
g AT Tl aga A G At KA
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FgT &5 ¥ ¥ ®7 oF =T A =9 FT
afoE + ST WY Sy g9 d@reEr
Iy € I¥ arrr Ry § v O
a Ty uw ol @t s &t sy )
7F At ag wAThae AT e g afe
T AY § F o Al §OBF BE FC
ot TfEd & A SR 9T IAFT UF
I=T HET G & |

# g fr g uF o ni § =w
T X A fear e gt asrea,
THESY THE &9 I Arfo Ho uHo
F S1r ERY &, R TF a0 FAEE gt
oY 77T, ATEH A, S ArSE arSo e
THe 4 AR fAs Y s S 5 =g
I ENE 1 ST IT F fammr ¥ %o
Y |wTsa & 9gS FT gAT ady o £
o T IHT IS | & forwwr gwA
T ATE I3 ga & %7 fgar =7
g uF ifema wrw gfaw @ s g,
Ig gfega wrw axfaw & gv oy
oF §F wifaw & e wewt @y
¥ & mex fmmT 39 &,
IGS ATE BT I T ST AW HH OB
qE T 5 98> famr &, 3w 2 8,
THIT A AR GILAIMTF | g7 fasir
AeTE fra &1 I8 Iz ag uw aEeT
FEH FX § AT ux waifew &Y v A
FIH FTI & 1| AUy qTaTE ArEd &
% o ag Hraa &1 qafErw gy
IAF AHA A F | g 0= F=Y =7 =far-
T IS & A Ay SN HT R F
& f& =gt Y awfy s=3r &, avgar sar
g g I AT aT 2\ TW A
qE TG AT TG H AGH K1 JA ¥
g1 foa &g ? zafed fr faas
ST 7 AT W Iaw & FAraT fore-
T F g Iy 7S 0 g d<f=r
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gfrat &1 I SRIY &7 F07 aga =T
T 2 A ag = TEeE @
7 TgT ST & Fr ag ST Ay sfo Mo
gHo ¥ & 1| T X ATEo Hro THo G
& g, g afaw ¥ g S @ d
I Er aEgryAregws foa €
I et gdag FAEITAT T
arEo Mo qge for & o5 wwa o
gaRgma oA ¥ AT &1 %2
T aiee ¥ o7 &, arer o e 98® Ta+-
Fz gafaa & a8 4, wdf NEWT 4, av
4t af=T 9, e 4, St foar
21 92 9T faw 537 o wife adaw
FAT & 1

o IgH X ey F WM E 1 TE
faew & wnfg o avar & 1 F Ay 7 wEAT
FEeewImHyag@ eI &
s & 1 St I e € e gawr
WTE FIET FAT ¢, FTHT 5T & A
FIfT WX § IGHT ATAT FH FT |
9 R ¥ fedt 7o & W s
®F a9 F qATET AW F | TE A=A
fedfTF T aTafi &1 = =
fedt adfae &1, TR FT ao@t J@qr
g1 o7 wE € fr g ag aw 9w
g Aq T frar) e aea e oa
% fr T@ FyaToF garko o
awe AT SR & , afow v FF nfed,
PR RfFE T A fod &1 few
FTIR N FF &7 a0 & i 397 qafew
A W & & TF  WTEw A &)
qafereie A7 @17 ¥ oY ow a9 &,
ST Nuaforda r & fr
1w T8 Y & ) 919 97 qafew #
forar T & fommaa ®Y fraefr aff &
g, ¥ i ¥ M s Y & ag
25 PSD.
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aFgrdfare ad 1 AEIAFE, TWARE
¥ U IT F AHST § SR S FT
FAw @ | Sfex @ sawr W
UFAIE T FTH FET a7 I o oy
T ATT qafors AT & FT HA T
a@ ¥ JI & a7 T AT Faa fw
T e w7 W= w5 fo,
qafosr §9 #1 ST ST ANed,
ar qafewir fraa & oF &, S
aafea & fr ag ST A v T gl
*\fw a2 ox a7 &, st g ==
T§ % ISP HT drEET I249T 0T
fegw fafrsy § qafos a9 &1, a8 3rF
&, sret fagr= & i a7 T §, AfT
FY a9 a@ FET &, e & I o'
g

FT A I FTEAC FT ISV
TqT O WA HTT ¥ T AT H FET AT
oo I § fr o=t Tgt w1 £ FAoT
ST | WY e # T § s
aw gF I=nz & s S & 9 wEer
Fau il

o AThErT ¥ OF W X ATX FF
fr g ¥efrs Hfy v agE ST
oy gwer YR AT ow AR T &
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[ ST AgE]

HT 1 s A ¥ gHAT S § A TF
g AT g A Fora 9, = A,
&Y Fr€ | I¥ # T &, fr o gEaE]
T w7 & fiF ST ow Y ITF § TTHL
FEX wew § B o1 | qg IR
FaEAT AT fir TgE@ AT A WA E N 8T,
Srgt O 78 FEY § A1 EN §, F 7L A )
Sfipr frg <Y ag gw=T omar § e
s HAfy F, frfast Ot ¥
FTH FoaT § 1 OF agd IO, T|g
qUA &Y, FTEHY & g AWgL AEHT
faear, ST SWT S F A ¥ e
i, frgiv aga s faamar S v
wox ¥ fold aga 97 919 ¥ FETE H
g grfae Y | g8 9FAT oy v %
TE AT FY I H 2IEAET 1 A
I ¥ et 7 gqot 5 s seEEy
Y T Y ST &1 I wr A
7z § fr g ox STt gvET aHwar §
fr s A wria aifedr ¥, Rfas Af
F, oX uF o g 1S w@T § |
I S FB g FEAT § IT 9L A
AURT AT AT | AT qg v fd &
AT SY  FLA ITST 97 9 G FgT |
St 4 Ifd 37 av w0mT & 749 fFar
zafesd Y wreasT A | Iz Ous fv &
HET 2 WQIE 1 S [T T FET AG IH
FT 41, ST g O_F 7 7T T, HWifF
g AUy 7 fF F 9y } wr g

o dY, @Y, T I F A gw A e
gy 1+ HfeT areem ag § gy
1 s Rfaw Afy § a7 faeges Gy
g & SA AR IR ) &, a8
@ arr & B g | aTare IERy ==y
& w3 wra, Wifs WA s I+
oy g\ T mH wvE o e
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&Y € v g et o & faors a1
qrEaTEr T W F a1 fedr T = Wy
Sgr 3 W E 1 "y "€ gl aorfeiy
& RraaY g TET g gaaT €
Sfir s # 9gar g, agf O amas G
M T T, ST AR AT F =\
Tt F1 § ggar g oY gr=ar g ¥ aw
w7 foad &1 ag wR § fv ag o fewg-
e W Aify &, =9% O Far T 29
=YY aer & S I® 92 ag WA Ay
w3, ST gadd 7 9 ® 08 w1
F<r 7 Aifq & orET W T wX
g @Y a1 &7 " Al § T 39
A< safed ag @x sasT S & )
ST ATIHY TH AL 9T q1 1
IR %@ A TG TROGA AT A,
Sfe srfasas 7 3@ vy Afa =
wox fFar 1 s Wi /& S gardr
AfaNTsEFmasmaas el &
gIIY T 9gT WUHL § | THA ArEr
g ST WY I FE qg T Tw}Y
FRAITNAFTNE, ITHFARATIAY
FE, T AT FL FE, AV I AT 9T
frac s sy &1 BT o gaTdy WiEY
#fT g saacEiagr mraw fas &
FTAW TGAT =TTER |

Mr. Deputy-Speaker: Shall I ‘put
all the cut motions together to - the
vote of the House, or is there any
cut motion which any hon. Member
desires that I should put separately?

1 shall put all the cut motions to-
gether .

The cut motions were negatived.

Mr. Deputy-Speaker: I will now
put the demands to the vote of the
House.

The question is: )
“That a sum not exceeding
Rs. 4,00,54,000 be granted to the
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President to complete the sum President to complete the sum
necessary to defray the charges necessary to defray the charges
which will come in course of which will come in course eof
payment during the year ending payment during the year ending
the 31st day of March, 1955, in the 31st day of March, 1955, in
respect of ‘Tribal Areas’.” respect of Chandernagore’.”

The motion was adopted.

Mr. Deputy-Speaker: The question

The motion was adopted.

Mr. Deputy-Speaker: The question
1s is:
“That a sum not exceeding “That a s not exc :
um eedin
Rs. 536,94,000 be granted to the Rs. 251,000 be  gramted . to thg
President to complete the sum President to complete the
necessary to defray the charges necessary to defray the charges
which will come in course of which will come in course of
payment during the year ending t duri th urs
the 31st day of March, 1955, in P e int d:;“;f A
respect of ‘External Affairs’.” respect of ‘Miscellaneous E ’ ‘
The motion was adopted. diture under the Ministry of Ex-

ternal Affairs’.”

Mr. Deputy-Speaker: The question

The motion was adopted.
is:

The House then adjourned till Two
“That a sum not exceeding of the Clock on Thursday, the 25th
Rs. 20,17,000 be granted to the March, 1954.





